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their population figures and so on. I 
think it is very unfair to say that t.'.e 
district offic:-r;;, in connivance with 
anyone, were trying to do these 
thingss. 

Shrl Braj Raj Singh: Unfortunate-
ly that is the fact. 

Shri A. K. Sen: They were rea:iy 
trying to meet the requisition from 
the Chil·f Election Commissioner. 
Facts have to be supplied by the lS-
trict officers. Who eise will supply 
the fact;;? 

Mr. Deputy-Spea!,er Tose--

Shrl Tyagi: What about the fun-
damental right? Does it not "violate 
fundam_ntal r'ghts? Are you sLlr!'? 

Mr. Deputy-Speaker: Fundamental 
right ari-ies only when the Chao!" !!ets 
up: 

The question is: 

"That the Bill, as amended, be 
passed." 

The motion was adopted. 

13.34 hrs, 

MOTION ON ADDRESS BY THE 
PRESIDENT 

Mr. Deputy-Speaker: The House 
will now take up the motion on 
Address by the President for wh!ch 
15 hours have been allotted. 

Before I call upon Shri Bhakt 
Darshan to move his Motion (jf Thanks 
to the President, I have to announce 
that under rule 21, ! have fixed that 
the time-limit for speeches shall ordi-
narily be 15 minutes, with the ex-
ception of leaders of groups and the 
Mover for whom 30 minutes will be 
allowed, if necessary. 

The Prime Minister who, I think, 
will reply to the debate On behalf ot 
Government may intervene or reply 
at a later stage, and take the neces-
sary time therefor. 

Shri Naushir Bharucha (East Khan-
desh): The Minister's time is exclu-
sive of the 15 hours? 

Mr. Deputy-Speaker: He was there 
in the Business Advisory Committee. 

Shri Naushir Bharucha: 
aboent on that day. 

I was 

Mr. Deputy-Speaker: Then I might 
tell him that 15 hours are in all, in-
cluding the reply as well. 
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[MR. SPEAKER in the Chair] 
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"As an economist, I am also 
aware th'tt the economic millen-
nium is by no means at hand, 
that America today is confronted 
by pubEc squalor in the midst of 
pdvate affluence, by depressed 
areas and a declining growth 
rate bv hungry children and an 
inadeq{iate system of medical 
care, Like Senator Kennedy 
(before 'lis election as the Presi-
dent, no doubt), I am concerned 
.. bout an America with too many 
.lu1115, with two few schools and 
too late to the moon and outer 
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Shri C. R. Pattabbi Raman 
(Kumbakonam): Mr. Speaker, Sir, I 
rise to second the motion of thanks on 
the President's Address. Last year 
has undoubtedly been a period of 
stress and strain, which put, as our 
President has said, our ,basic policies 
and ideals to some 'Strain. The Father 

1924 (Ai) LSD-5. 

of the Nation did not waver when he 
led the freedom movement against 
the mightiest empire known to 
human history. Our faith in our-
selves and in our principles has to be 
firm. The Gita warns that hesitancy 
and doubt are fatal. 

The actll of aggression on our 
sovereign territory by China have 
overshadowed the Indian landscape. 
The White Paper on China and the 
Report Of the Indian Officials on the 
border question will enable the world 
opinion to judge the nature and scope 
of the incursions into our territory 
by China and appreciate the sound-
ness of the Indian case. At the outset 
I wish to congratulate our officials 
who have not only exhibited efficiency 
and thoroughness in their task but 
have also lived up to the highest 
traditions of our services and pre-
served their sang-froid, equanimity, 
under trying circumstances. The 
magnitude of the incursions has been 
such that our neighbour has acquiesc-
ed in the Pakistan aggression in 
Kashmir in order to justify her own 
acts of aggression. China standi! 
indicted before the bar of world 
opinion. 

The time for conquest and acquisi-
tion of territory by powerful nations 
has long gone by. A conqueror today 
will have nO place on the international 
stage and may have to face charges 
of larceny and theft and genocide 
after a big cataclysm. Actually, 
Hitler's slieutenant Goering had to 
face the same charges two decades 
ago. Our peaceful but firm policy 
referred to by the President is appre-
ciated throughout the thinking world. 
The doctrine of Panch Sheel which 
forms the basis of our relations with 
nations was well adumberated by its 
author or Prime Minister at Bandung. 

Shri RaDga (TenaJi): On the advice 
of China. 

Shri C. R. Pattabbi RamaD.: Yes; 
China was also there a participant. 
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She stands condemned by her own 
attitude. World opinion will judge it. 

India cannot accept the results of 
unilateral action or decisions taken 
by China. China claims that the 
alignment in her maps was precise 
and clear, but offers no concrete 
notion regarding the points through-
out the alignment. Their descriptions 
are extremely vague. As referred to 
in the Report, various international 
authorities of different countries com-
menting on the traditional boundaries 
have testified to the logic of the 
watershed principle. The coincidence 
of traditional and customary bound-
aries are also well illustrated in the 
boundaries between France and 
Spain along the Pyrennes and Chile 
and Argentina along the Andes, in 
contrast to the artificial international 
boundaries such as those between 
Canada and the U.S.A. 

The President has rightly referred 
to the borders of India being well 
established by treaties, customs and 
.. sage. Having accepted certain 
principles for settling her border dis-
putes with Burma, it is rather strange, 
really inexplicable, that China should 
fight shy Of those principles in the 
case of India. Over a certain segment 
in the middle sector in the 2,400 and 
odd miles of Sino-Indian boundary, 
the border alignments as claimed by 
India and China are almost coincid-
ing. China is now putting forward 
new claims on the Indian territories 
and is not raising any valid dispute. 
There is a Tamil proverb, which you 
know, Sir, which says that a vessel 
full of milk would turn sour if a 
drop of buttermilk is put into it. The 
thousands of years of peaceful co-
existence and friendship between the 
two oldest civilisations in the world. 
China and India, is being spoilt by 
the present rulers of China. Genera-
tioc!s to come of thinking people in 
Ch;na-I sincerely hope there will be 
some thinking men in China-will 

~  and condemn this aggre3sion 
and it will take a long time for many 

Indian.; hereafter to trust the Chinese 
or accept their bona fides on account 
of their current policy towards India. 

We are grateful to the President for 
reierring to the emergence of many 
independent countries in the continent 
of Africa and to their status and 
admission as full members of the 
United Nations. A revolution has 
been created 50 far as the United 
Nations is concerned. With a pro-
phetic vision, Mahatma Gandhi claim-
ed long before we attained our 
freedom, that if India attained her 
freedom then, all subject nations 
would 'become free. A welcome 
tribute to our policies was paid when 
most of the new States in the African 
continent accepted our pOlicy of non-
alignment and have refused to become 
involved in the cold war. 

It the whirlgig of time. It is sur-
prising enough that now Portugal is 
becoming the biggest colonial empire 
in the world and is practising the 
cruelest forms of colonialism, parti-
cularly in Angola. Thousands and 
thousands of able-bodied Africans are 
sent to South Africa today to do min-
ing work because, quite rightly, the 
African population in South Africa is 
not willing to do the mining work. 
These people are, more or lessJ 
indentured labour and have no ~ 

over their movements and have to 
return back after their work is over. 
Colonialism contains the seeds of 
destruction within itself. I have nO 
doubt that sooner than later Goa will 
become free. The Portuguese empire 
is cracking up and we have no doubt 
that the cruelties practised by the 
presen t regime in Portugal will come 
to an end. The Santa Maria incident, 
by itself, may not be much; but that 
is the only a pointer as to ~  the 
situation is. 

The situation in the Congo is 
deteriorating day by day. A great 
patriot. and leader, Lumumba has 
been murdered in cold blood. 
Imperialism has become quite naked 
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ao far as the Congo is concerned. In 
the olden days there used to .be the 
pretence of carrying light and the 
faith of Christianity to the heathena. 
We today see a number of Belgians 
staying back in a minerally rich and 
fertile portion of the Congo and fight-
ing to maintain their domination over 
the coloured peoples and setting up 
one tribe against another. We have 
urged an early withdrawal of Belgians 
and the restoration of constitutional 
authority in the Congo. Unless this 
is done there is bound to be a confla-
gration and it may not be possible 
with the best of intentions to prevent 
a global war. 

Last but not least, in the unhappy 
African continent, we have the 
spectacle of apartheid in the Union of 
South Africa. It is not only there in 
the Union Of South Africa, but it is 
there in the mandated territories also, 
to which she is clinging against inter-
national conventions. The theory of 
multiracialism lacks ~  and good 
faith. There are more coloured people 
of African origin in Britain today 
than there are Europeans in Kenya. 
Similarly, there are more than 5,00,000 
Africans in France. Do these coun-
tries have multi-racial problems? Can 
we say that these countries have 
multi-racial problems because of the 
huge number of people of African 
origin there? 

On our initiative, year after year, 
the General Assembly of the United 
Nations have condemned South 
Africa's cruel racial discrimination to 
which reference has been made by our 
President. The Union of South Africa 
is, perhaps, the only place in the 
whOle world where today fear cif 
some ~ l Dr Dther rules everyday life 
and whc·:e arrests ()f hundreds of non-
white people day after day is a 
common occurrence. 

Finally, in So far as international 
affairs are concerned, the President 
has stressed the need for outlawing 
war as an instrument of settling dis-
pu:es between countries and has also 
referred to disarmament. Paradoxi-

cally enough, the advance of science 
in the matter of nuclear weapons is 
such that the waging of war itself 
is becoming more and more diftI.-
cult. The price that humanity will 
have to pay in the event of nuclear 
warfare will be the total annihila-
tion of living beings on earth, our 
plane:, which is one of the tiniest of 
planets in the Universe. This we 
have to remember. 

The President has briefly referred to 
the various fields of development in 
India and our achievements internal-
ly. But for the behaviour of China 
and the situation in Africa, there 
would have been a more detailed 
reference in sO far as these aspects 
are concerned. The Third Plan is 
being ushered in and we have the 
satisfaction of finding the state of the 
nation as one of all round improve-
ment. Reference has been made to 
the increase in national income. What-
ever setbacks we may have suffered 
in agriculture in the earlier years, this 
year's crops, I think, give us enough 
confidence to look forward to a high 
level of achievement even in agricul-
ture. Is it too much to expect our 
businessmen and traders to observe 
a code of discipline in their dealings 
with the consumers? The benefit that 
they are likely to secure in the shape 
of goodwill will be a real gain to 
them. That is the only way in which 
we can vouchsafe to ourselves a free 
and democratic way of living and the 
guarantee of fundamental and equal 
rights for all persons. 

We are glad that there is a refer-
ence to the panchayat raj. This alone 
will make the viliager get away from 
the 'ma bap' attitude so far as the 
administering authorities are concern-
ed. It is particularly gratifying that 
the panchayat system of administra-
tion is ushered in just when our agri-
cultural production is likely to reach 
a high peak. 

In so far as industries are concern-
ed-I am making use of an article by 
our esteemed Commerce Minister, 
Shri Lal Bahadur Shastri-this period 
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-the decade which ill just ended-will 
go down in history as the period in 
which the foundation for a planned 
economy was well and truly laid. 
What has been achieved in these ten 
years, 1950--60, is very much more 
than what has been achieved in the 
first fifty years of this century. The 
figures are very illuminating. The 
national income has increased by 40 
per cent, industrial production by 66 
per cent, agricultural output by 40 
per cent, electric power by 150 per 
cent and the total investment in the 
economy, by Rs. 10,000 crores. This 
is in addition to the achlevemen ts in 
the spheres of transport and com-
munication,. education and research, 
health, housing, etc. The production 
index in the first ten months of 1960 
was 167 as against 149 for the corres-
ponding period in the previous year. 
The three steel plants in the public 
sector are more or less in progressive 
production and this has enabled us 
even to export many thousands tons 
of steel to earn foreign exchange. To 
cite two examples, our electric fans 
and sewing machines etc. are being 
exported even to western countries; 
we are also going to export railway 
engines and wagons soon. There has 
also been an advance in industrial 
machinery and machine tool indus-
tries and the exploration of oil in 
Gujarat and Assam in addition to the 
work in the refineries. Reference was 
also made to the atomic establish-
ments. I found a reference to thls 
aspect, yesterday or today, in an 
oblique way by the President of 
Pakistan. Excluding the great powers, 
India is second only to Canada in so 
far as the organisation of and utilisa-
tion of atomic energy is concerned. 
Naturally they are all being used for 
peaceful purposes. 

The President has been pleased to 
refer to the mUlti-purpose river pro-
jects, the Chambal, Ganga and the 
Kota Barage schemes. The time has 
come to take a firm decision in so 
far as the big rivers are concerned. 
I have been pleading quite often for 

thls House. It is fantastic that there 
should be disputes with regard to the 
waters Of Jilerennial rivers and refer-
ences should be made to inter-statal 
boundaries as though the States are 
independent of one another. What 
will happen if a State which produces 
coal refuses to allow its product to 
go outside its boundaries? It is 
necessary to link up the great rivers 
and to follow the pattern of the 
Volga river system and various other 
canal systems in Russia. It is neces-
sary, as has been stated ,before, that 
Ganga should be joined with Cauvery. 
It has been said quite often not by 
me alone. This will not only solve the 
transport problems; it will create vast 
employment potentia1. A number of 
people can be employed along the 
banks. What is more, the Danda-
karanya can be made fertile. That 
was a very fertile belt. You know, 
Sir; you have read the Ramayana. 
That area is part of Madhya Pradesh 
and Andhra. Bellary, Anantapur and 
other districts of Andhra are in that 
area. They were part of Dandaka-
ranya. The area was fertile. 

Mr. Speaker: Rakshasas also were 
there. 

Shri C. R. Pattabhl Raman: That 
area was flowing with milk and 
honey. There were a number of 
trees; it was very fertile. Today it is 
dry because most of the trees have 
,been cut and most Of the tanks were 
allowed to dry up and minor irriga-
tion works had been completely 
neglected. If this is done, it will 
become fertile again. 

In the realm of education, we are 
making rapid strides. I am just c1011' 
ing in a few minu'(··;' If you will 
permit me, I will refer to the State 
of Madras. I do not wish to be 
parochial on an occasion like this. 
Every village has a lIchool and in some 
villages there are two schools in 
Madras State. Two-thirds of our 
villages have been electrified and by 
the end of the Third Plan all the 
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villages in our State and also the 
adjoining States wil! have been electri-
fied. Considered from every point of 
view our country is at the stage of 
a ~  in so far as our planned 
economy is concerned. Spontaneous 
tributes have been paid by economists 
and statesmen all over the world to 
our rapid advancement. We may look 
forward to an era of prosperity and 
all round achievement with some 
optimism and cheer. 

Sir I deem it a privilege to be able 
to ~  the motion of thanks to the 
hon. President for the Address he 
delivered to both Hous"s of Parlia-
ment. 

Mr. Speaker: Motion: 

"That the Members of the Lok 
Sabha assembled in this Session 
are deeply grateful to the Presi-
dent for the Address which he 
has been pleased to deliver to 
both the Houses of Parliament 
assembled together on the 14th 
February, 1961." 

A large number of amendments have 
been received. In accordance with 
the usual practice, hon. Members may 
send slips to the Table within fifteen 
minutes, indicating the numbers of 
their amendments which they desire 
to move. I shall treat them as having 
been moved, if the Members in whose 
names the amendments stand are 
present in the House, and the amend-

6en re otherwise in order. 

\ t;; s. A. Dange (Bombay City-
entral): Sir, the Address of the 
President tries to give the picture of 
the country in relation to its foreign 
policy and the internal developments. 
As regards the picture in relation to 
the foreign policy, it is a very gratify-
ing picture and brings forward once 
more to the attention of the country 
and the world as a whOle that India 
is following a very progressive foreign 
policy, and that it deserves to be 
supported by all the people in the 
country and also by the people in the 
world who take progressive stand 

outside in the world. The most out-
standing illustration of this policy was 
the stand which India took in the 
U.N.O. in supporting the Resolution 
on  anti-COlonialism, which demanded 
that those countries which are still 
held in slavery should be free. That 
certainly was an unequivocal stand 
and true to the traditions of our coun-
try's foreign policy which has been 
shaped in the last ten years by our 
Prime Minister. 

The second outstanding fact to 
which attention of the country and 
the world is drawn relates to the 
events in the international field-the 
most cruel and cold blooded murder 
Of the Prime Minister Lumumba of 
Congo. It has truly shocked the con-
science of the world. Our Prime 
Minister expressed the sentiments of 
our country when he gave his inter-
view and said that it was a premedi-
tated cold-blooded murder and that in 
Congo no longer.can the U.N.O. take 
the position that it was taking so far. 
So far, the attitude of the United 
Nations that they would not intervene 
in the internal affairs of a country 
practically led to the endorsement or 
encouragement of the actions of the 
Belgian fascists and the result was that 
when the Congolese were unable to 
defend their Prime Minister, the Bel-
gians were able to arrest him and shoot 
him_ As we were situated there, I do 
not know what was our position, the 
position of the Indian Mission which 
was functioning as part of the U.N.O. 
mission in Congo. That subject might 
later on crop up and we should like 
to hear from the Government side 
what Shri Dayal and his associates 
were doing when Prime Minister 
Lumumba was snatched away from 
the protection of the United Nations 
which he had already sought. 

Nobody in this country has support-
ed even indirectly the action of the 
fascists in Congo and in fact. in our 
country, there was an expression of 
indignation and demonstrations by 
workers, by students, by citizens and 
all sections of the population against 
this cold-blooded murder. It was 
however, a strange sight to see that 
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the Indian police were more vehe-
ment in beating the demonstrators 
than sympathising with the expression 
of indignation at the murder of Prime 
Minister Lumumba. I want to- draw 
the attention of the House to the fact 
that paricularly in Bombay, when 
demonstrators approached the place of 
demonstration, they were so severely 
and brutally attacked that one won-
dered whether the police were defend-
ing . the Belgian fascists or whether 
they were expressing sorrow at the 
death of Mr. Lumumba. 50 demon-
strators were wounded and two MLAs 
were sent to hospital; a number of 
workers and city corporators were 
wounded and even operations in the 
hospital had to be carried out in order 
to save them from their wounds. I 
cannot reconcile these two attitudes-
the indignation of the people at the 
murder. the support of the Govern-
ment to the policy of the democratic 
people in Congo and their indignation 
at the murder of Lumumba and yet, 
this savage attack on the demonstra-
tors. If it were in defence of diplo-
matic personnel--diplomatic personnel 
who are in danger of losing their 
lives-one could understand police in-
tervening, but when no such thing 
exists, this behaviour in several towns 
is rather a sad affair. I cannot drnw 
policy conclusions from it. I would 
not say that thereby the foreign 
policy suffers. But then it has got a 
certain blot, and it does show there 
is some vacillation somewhere and 
there is not that readiness to express 
indignation that the people want to. 

In the field of foreign policy, the 
usual support that we give to Algerian 
struggle is there, though unfortunately 
we have not found our way to recog-
nise the provisional government of 
Algeria as some Governments have 
done. There is also anxiety about 
Laos. There is the demand for dis-
armament and a general policy of 
peaCe and peaceful coexistence is be-
ing pursued by our country. That is 
certainly a good thing. 

But when it comes to the applica-
tion of certain of these policies on one 
or two matters, then questions are 

raised. For example, the question of. 
Goa is there. I think we have not yet 
taken a very definite position on that. 
The revolutionaries in Angola are 
raising the standard of rebellion. 
ShOUld we not think of allowing at 
least the patriots in Goa and outside 
Goa to do something about the matter 
in such a manner that the spirit of 
Angola rebels, of the Angola revolu-
tionaries and the fighters of Santa 
M aria are strengthened, that the Por-
tuguese do not get encouragement by 
our neutrality but that they get a cer-
tain amount of demoralisation by acti-
vities not only on the part of the peo-
ple but on the part of our Govern-
ment? That is just a question I 
would address to the Govern-
ment. I would not pose any pro-
blems now or come to any con-
clusions just now. But that should 
be a thing for thought. Should we lie 
low so far as this question is concerned 
and not do something at least in the 
matter of activising the problem in 
such a way that the Portuguese are 
made to think about the problem once 
more? 

The President's address refers to the 
report of the Indian official team in 
regard to the delineation of the bor-
ders of India and China. I am one of 
thOSe people who believe that the 
Indian officials have done good work 
and that they have presented a strong 
case about our border, and that it is 
no longer a problem of vagueness. The 
borders are being shown here and 
there and their co-ordinates are defin-
ed; the places are defined and the 
maps are being presented and history 
is being presented, and they are done 
in such an efficient manner that I 
think the officials have done a good 
job. And as officials-they are not 
politicians-they had no powers to 
corne to any agreement. But officials 
as such, they had certainly done a 
good job. 

But then merely delineating and 
presenting a strong case has not emled 
the 'problem and it was not expected 
to, becaUSe the problem can only be 
ended by the two Governments sitting 
together and negotiating now on the 
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basis of the case presented. Here is 
'our case. Obviously the Chinese have 
not accepted our case. They do not 
think it is a strong case, because obvi-
'ously they were not expected to sil-
ently gobble up all the maps that were 
,presented to them, all the history, all 
the survey that were presented to 
them and say, "All 'right, Salaam, we 
will accept it!" No one can expect 
that. They certainly presented their 
maps and survey and their history and 
again, the problem remains in a dead-
lock. It is an advance and it has ad-
vanced one step further only in this: 
that both sides now have put the co-
~ a  and geography and history 
together for the people to see and to 
judge. Therefore, under such a con-
dition, it is now for the Governments 
to take steps, and it is for the Govern-
ment of India-I cannot simply press 
the Government of India, but also the 
Government of China, as a citizen of 
India-to take it up and I say that 
the question be taken up now on a 
political level. 

The officials have done their job. 
Let the politicians of the two Gov-
ernments now do their job, and if a 
problem of Burma can be resolved, 
the,e is no reason why the problem 
about the Indian and Chinese borders 
cannot be resolved. So, on this ques-
tion, the next step would not be, as 
some of my hon. friends would like 
to do: mere sabre-rattling will not 
help, because this is not the age of 
sab"e-rattHng on either side or on any 
side. Everybody knows that, because 
We do not do sabre-rattling even in 
the case of Pakistan. The thing is 
IY'ng there for ten years and all our 
sabres are in the scabbard. There also, 
we are doing the same thing. Even 
in Goa we are not resorting to sabre-
rattling. We do not demand it. But 
somehow or other, some people like 
to do some sabre-rattling only in re-
gard to China. 

I would say in regard to Pakistan 
border also that Pakistan has no right 
to negotiate about the borders with 
China-absolutely none. Kashmir be-
ing our area, that area is also ours, 

and no Government has a right te 
negotiate with Pakistan on the dis-
pOo31 of those border areas. Here too, 
I am not guided by press reports. Even 
the Prime Minister has not confirmed 
the p,.ess reports. Therefore, I am not 
prepared to asswne that China has 
started negotiating and then to be 
indignant and agitated about it though 
everybody has a right to be indign-
ant about it if it really happens. 
Therefore, on that question also my 
position is very clear: that Pakistan 
has no right and it would not be cor-
rect for any other country including 
China-there is no other country any-
where there I think-to negotiate with 
Pakistan. It would not be correct 
either on moral or political grounds, 
because the position is, that those parts 
are ours. 

Certainly then the question is rais-
ed as to why they did not negotiate on 
this question with us. As I under-
stand the document, we were not nego-
tiating a settlement. The officials were 
demarcating and what they said was 
"it is inopportune" as far as I under-
stand. That does not mean refusal to 
negotiate in principle on the fact whe-
ther India does not have that area 
as her part but that it belongs to 
China and vice versa. "Inopportune" 
simply might meari you cannot even 
go there and teI! us what is where! 
Therefore, let Us leave that and let 
Us delineate as far as other areas are 
concerned. So, that statement need 
not be stressed too far but the atti-
tude as such can be noted. In fact, the 
foreign policy that India has pursued 
in the last five or six years, is a policy 
which is in the direction of opposing 
imperialist monouvres. Therefore it 
has created a response from the impe-
rialists which is not very healthy for 
themselves or for the colonial coun-
tries. But, I would request Govern-
ment to be a little more firm. As re-
gards the United Nations, the role that 
they were playing in the Congo wa9 
not a good role which is influenced by 
the way in which the Secretary-Gene-
ral, Mr. Hammarskjoeld, was listening 
to the adviCe of his imperialist advisenl 
and not others. With that caution I 
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would say that the foreign policy is 
certainly one of which our country and 
our people should be proud.. If the 
Address had put it in a rather inspir-
ing language, I would have been very 
glad. But I think that addresses of 
this kind are not supposed to be inspir-
ing. I think by their very nature, they 
are supposed to follow the style of a 
postal gazette, than of inspiring Ad-
dress. I am not reflecting on the Pre-
sident-of the style I am saying. It 
is a catalogue. The catalogue is a 
good one, excepting for the note of 
caution or reservation which I want 
to introduce in it, that the foreign 
policy should be pursued with greater 
consisteney and greater opposition to 
the colonialists in the United Nations. 

Coming to the home policy, the pic-
ture of the home poliey is what?-The 
picture as taken at the end of the 
Second Five Year Plan and the begin-
ning of the Third Plan? If you pose 
the question what are our accomplish-
ments on the eve of the Third Plan 
wben this House meets and the 
President addresses it, I would put it 
like this. If you sum up the achieve-
ments of the five years of the Second 
Plan, I would say in the matter of 
industry have we achieved anything? 
Of course, we have achieved a good 
deal, which is a great thing. The first 
great thing we have achieved in the 
last five years is to lay down the basis 
of certain heavy industries which have 
broken the blockade which the impe-
rialists wanted to impose on us in the 
matter of our development. In the 
First Plan they would not give us this, 
that or aJlything. They used to say: 
"You look after your agriculture and 
a little irrigation, and all the old en-
gines which were dilapidated because 
of war. And after you develop that, 
later on think of something else." And 
it was a wrong thing, as the Prime 
Minister said, not to have thought of 
heavy industry. It was fortunate in 
the Second Plan We corrected our-
selves. Emphasis was laid on the 
heavy industry and especially in that 
..ector where we are the most depend-

. ent. Everybody can shake his flinger 

and upset our economy if we have no 
iron and steel, no coal, no oil and no 
heavy machinery. Now we have made 
up. Not that it is enough compared 
to the size of our country. Considering 
the vast size, the vast population and 
our needs, what is being done is noth-
ing for a country of four hundred mil-
lion. Even if you go to 4 million 
tons of steel what is it? 12 million 
people of Czechoslovakia has got six 
million tons of steel productioR. A 
small country like Luxomburg produc-
ed three million tons of steel with a 
population I think of a million or so. 
So, compared to our needs it is not 
enough. It is not a question of com-
paring our needs with what is being 
done. 

We have established a heavy indus-
try. Certainly it is not to the satis-
faction of many people even in this 
country. How many big industrialists 
there are who are satisfied with the 
proposal that we are going over to a 
fourth steel plant and these industria-
lists who object to that are the arch-
enemies of our country; they are anti-
nationalists in that they object to the 
growth of iron and steel industry in 
this country. Not only that. How 
many people are satisfied with the dis-
covery of oil? When oil is found in 
Gujerat, it sinks the hearts of im-
perialists outside that their monopoly 
is getting broken. This is the condi-
tion. The oil programme of the Gov-
ernment has been going on on correct 
lines. Inspite of that, I find that even 
in this country there are people who 
are sorry that in every well dug oil 
is being found. They feel they are 
being buried in every well dug for that 
oil. They are sorry that India is be. 
coming strong. 

Therefore, it was a sorry spectacle 
to see that when the Government of 
India bought oil from the Soviet Union 
which has been of crucial help to us 
in combating the deadlock which was 
being imposed on us, and when that 
oil was being offered by the Ministry 
from State to State and from Corpora-
tion to Corporation, State Ministries of 
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the Congress itself were trying whe-
ther they could not buy Burmah-Shell 
and Stanvac oil. It was to save a pie 
here and a pie there. Tenders were 
invited and We know how in tenders 
somebody underquotes somebody else. 
These tricks were played when the 
Government of India with its oil pro-
gramme were telling the States to buy 
this oil, because not only was the oil 
cheaper, but it was one of tactics and 
strategy. Even if it were five pies 
dearer than Burmah-Shell and Stanvac 
it should have been bought. Now 
there are explanations coming for-
ward, but I would like to see what 
is go:ng to be done in that matter 
later on. However, summing up the 
developments of five years on the eve 
of the Third Plan, the basis of heavy 
industry is being laid; the basis of 011 
industry is being laid; the basis of irOn 
and steel is being laid. That means we 
have broken the blockade that was 
imposed on us. 

We know Durgapur is held by the 
British that Rourkela is held by the 
Germans. We know how the help 
has come. We know when it came. 
When we decided, as a correct line, 
not only to take help from the West-
ern sector, but also to take help from 
the socialist sector, then only the 
gentlemen of the West were brought 
into a mood to give us their proposals 
in the iron and steel sector. And yet 
today they are trying as much as 
possible to sabotage certain lines of 
development. 

As I said, we support the Plan. But 
how do we support it? The Plan has 
two contents. We support the Plan on 
one content and not on another. The 
Plan has a country inside it. In so 
far as every development of the 
Plan leads to the independent eco-
nomic development of the country, 
we support the Plan. We suppert 
the country in the Plan. But we do 
not support the class in the Plan. 
Because inside the Plan there is a 
class which is trying to grab every-
thing, trying to steal foreign ex-
change, trying to get the State sector 
abolished. The crucial development 

President 
in the Plan is the development of the 
State sector and every Indian, every 
citizen who wants the development of 
the country's economy ought to sup-
port the extension of the State sec-
tor. 

The modifications in the industrial 
policy that are being tried by some 
people, taking away certain strategic 
industries from the Industrial Policy 
Resolution and handing them over to. 
the private sector is a suicidal step. 
Therefore the country in the Plan we 
support; the class in the Plan we do· 
not support. We criticise them. The 
Plan is being grabbed by some people 
for their private interests, for their 
class interests and not for the coun-
try'S interests. Therefore, we have· 
got an attitude of support to the Plan 
on one side as well as criticism of the 
Plan on the other. 

For example, take the State sector 
in indu&try. We have heard in the 
Question Hour even today that when 
we have developed certain units of 
industry on the basis of taxes we im-
posed on the people, from the money 
we took from the people, these gentle-
men come up and say now that you. 
have developed it, you sell it to us. 
There are some people who are ready 
to sell it. We tax the people for build-
ing these industries, later on you sell 
it to these gentlemen for making pro-
fits out of it. What is the policy? Is 
that a correct line? Then they say: 
"The report is still private." It has 
leaked out in the Press. One news-
paper in Bombay complained, when 
it was leaked out to one paper, why 
not to us and they expressed satis-
faction that at last Government is 
thinking of denationalisation of the 
State sector-privatisation of the State 
sector. From the House there ought 
to be condemnation of any such 
policy; the House should unite and' 
tell the Government, "For God's sake 
do not take a step in that direction." 
A beautiful plant like the Hindustan' 
Machine Tools ........ . 

An Bon. Member: It is 
rumour. 

only a' 
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SbriS. A. Dange: There are 
. rumours. That is why I am asking 
·you. 

Sbri Tangamani (Madurai): The 
Mazumdar Committee's report is 
there. 

Shri S. A. Dange: A committee was 
appointed with an official as Secre-
tary. Why was a committee appoint-
ed to think of such a thing. Whether 
you sell later On or not is another 
thing; tha t you should appoint a 
committee to think of such a proposi-
tion means there is something black 
in ~  

The Minister of 
Morarji Desai): No 
has been appointed. 

Finance (Shri 
such committee 

SlLri Tangamani: The details of the 
report have already appeared in the 
Press. 

Shri S. A. Dange: I will take it for 
granted that no such committee was 
appointed, no such decision was taken 
and that there is no danger of any 
unit in the State sector being sold out 
to any private concern. I take that 
assurance. 

Shri Morarji Desai: No assurance is 
necessary where nothing is happen-
ing. It is only his imagination. 

Mr. Speaker: He refers to a com-
mittee---Mazumdar Committee--which 
was appointed. Was a committee ap-
pointed? 

The Minister of Commerce and In-
dustry (Shri Lal Bahadur Shastri): 
There is a committee, but the point 
which they have considered is this. 
He says we propose to sell out our 
pUblic concerns to private people. 

Shri Tangamani: Shares. 

Sbri Lal Babadur Shastri: It is, at 
present, only peing theoretically con-
sidered if in case a new venture is 
set up in the public sector whether 
we could raise a certain percentage--

10 or 15 per cent--nf shares fram the 
public, whether public shares could 
be raised and they can participate in 
that public venture. That is the basic 
idea. It can never be a public sector 
project unless Government own 51 
per cent of shares. 

Sbri S. A. Dange: I am basing my-
self on the reports from very respon-
,::;ible business journals. 

Shri Lal Bahadur Shastri: The ques-
tion of HMT was raised this morning 
also. It is a fantastic idea. HMT is 
one of our best projects; we can 
never conceive of selling out even a 
single share to anybody. 

Shri S. A. Dange: I am very glad 
about that pronouncement and that 
clarification that there is no danger 
of these best things which we are 
creating w:th people's money being 

sold either completely or even partly 
to the extent of 5 or 10 per cent of 
shares to anybody in the private sec-
tor. I am glad to have got at least 
some clarification on this matter. 

So far as the State sector is con-
cerned, Government should certainly 
be warned about this. Even though 
they may not themselves think about 
it, the private interests are going to 
try it. They have an eye on the LIC, 
an eye on the HMT, an eye on the 
Sindhri factory. Business journals 
belonging to the monopolistic sector 
are discussing these propositions and 
it is certainly a good thing that these 
proposi tions are buried once and for 
ever, that there would be no danger 
of halting the development of the 
State sector and its extension, but that 
there would be concerted attempts to 
extend the sector in bigger and big-
ger spheres of industry, which is very 
vital for the development of the 
country. 

I do not say we are in a position 
today to take over all private indus-
tries. I do not say that we can re-
serve all private industries in the 
future for the State sector. We can-
not do that. For example, the medium 
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and smaller mdustries cannot be taken 
<:lver in the State sector today. What I 
.am thinking of is strategic lines of 
production like heavy machinery and 
coa L Coal ought to be in the State 
sector as a whole, but there have been 
.hesitations and vacillations and some 
more concessions are being given to 
the private sector, because produc-
tion has not reached the target which 
we had intended in the Five Year 
Plan. So, in these matters, I would 
just caution the Government about 
this. If these assurances and clarifi-
cations turn out in the future to be 
~ l l  true and no attempts are 
made henceforward, I shall be the 
first person to be very glad about it. 

I come to another question. What 
is the net result of this development? 
One should certainly be proud about 
the internal development industries. 
But the second sector in which we 
have lagged behind is the agricul-
tural sec:or. We are running to other 

~  for wheat and SO OD. Why 
was the failure so huge in this parti-
Gular sector, which is one of the most 
crucial sectors? In fact, it is the 
foundation. The foundation of the 
€conomy as it exists today and which 
we are building is agriculture. There 
we have failed. Production has in-
creased by about 40 per cent no 
doubt, but stiIJ that increase is not 
based upon any firm progressive step 
in land reforms that will ensure a 
continuous rise in production on a 
rising basis. There it is all crisis, 
because our attitude to land reforms 
is vacillating and is not clear. We 
once call for co-operatives, but when 
some interests attack them, Govern-
ment retreat. We call for abolition of 
landlordism, but still tenants are 
thrown out ann huge areas of lands 
are still held il' private hands. 

So the agricultural sector Iemains 
in danger and I feel that is one of 
the most vital parts of our economy. 
Everybody is agreed about it, but we 
are not making progress in spite of 
our tractors, big farms and so on. 
That i,s one sector which is not capa-
ble of treatment which we are giving 
to the industrial sector. It is easier 

to build a steel plant, but it is not so 
easy to build up a huge mechanised 
farm and by that meet the needs of 
our country in the matter of food and 
raw materials. Therefore, even if we 
start imitating the tact:c of Suratgarh 
farm with huge machines and estab-
lish 10 Or 20 farms like that, as pro-
posed by certain industrialists, that 
is not going to solve the agricultural 
problem. It can only be solved by 
the right line taken at the Nagpur 
resolution, But that resolution has 
been put ,'n cold storage because of 
certain contradictions inside those 
very people who fought for that 
resolution in the Congress; and since 
Congress is the ruling party, they 
themselves have to be told whether 
they are going to put into effect that 
resolution and thereby correct the 
agricultural situation in favour of the 
people. 

The question that arises is, who is 
benefited by these developments? 
Who is gathering the major gain from 
t'oc2e developments? If you put that 
que3tion, it is very clear that the rich 
are getting richer and the poor have 
not grown less poor. That is the pic-
ture in the country. That economy is 
developing in such a way that rich 
are getting richer simply means the 
development of capitalism and noth-
ing else. The State sector is in the 
hands of the State, but even then, it 
is subject to capitalist influence. 
Therefore, while one should be proud 
about the development, the net gain 
and the step forward that has been 
taken, one should be sorry that the 
step is not yet benefiting the masses 
of the people. That is a very sad 
spectacle. 

Take the matter of wages. We get 
wage increases from the wage boards. 
The President's address refers to it. 
But every wage board report has 
taken at least two years to ccnne into 
existence and every .recommendation 
is stalled for months, including the 
reccnnmendations of the Pay Commis-
sion, as we have' seen. These re-
commendations are not given effect 
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to. For example, the recommenda-
tions in regard to cement and sugar 
are still hanging fire. In these ques-
tions, the approach is, whenever it 
affects the workers, then there is 
he3itation, vacillation and almost a 
retreat from positions which are 
forced by the action of the workers. 

For example, even on the question 
of the strike by Government emp-
loyees which has been reterred to in 
the address, my friends know what is 
the position. The question of victi-
misation is still dogging Us and people 
are victimised for no plausible 
reasons, just because certain authori-
ties want them to be victimised either 
for politiesl reasons or other reasons. 
It is a problem for every Ministry. It 
is not only a problem for the Minis-
try-the Ministry thinks once a per-
son is di!Mli.ssed there is no problem-
it is a problem for every party, a 
problem for the country, a problem 
for the whole of the working class. 
There is victimisation in the Defence 
Department. Some people on this 
side think that Shri Krishna Menon is 
a communist. (Interruptions) If it 
were so, I "do not understand why he 
is victimising the workers in the de-
fence industries. If I were the De-
fence Minister, I would not victimise 
my workers like that. That is a sure 
proof that their criticism of the De-
fence Minister is wrong (Interrup-
tions). And that is also a proof that 
the idea that we support him in 
everything that he does is also wrong. 
I am particularly pointing this out 
because on the matter of the victimi-
sation of the employees every Minis-
try is uniformly reactionary. There 
is nobody ..... . 

Shrl Raghunath SlI1gh (Varanasl): 
Is there freedam for strike in Russia 
also? 

Shrl S. A. Dap: Since then forty 
years have passed in the Soviet Union 
and you are too late in the day to ask 
the question. 

AD hOD. Member: Freedom for 
blackmarketing is not there, I sup-
pose. 

Shri S. A. Dange: Why discuss 
Soviet Union. In the Soviet Union 
16 people do not die because the tem-
perature has fallen to below normal 
and people could not stand it. That 
has happened in Mokameh, the other 
day. 

Shri Asoka Mehta (Muzaffarpur): 
There only the news does not come in. 

Shri S. A. Dange: You are afraid to 
go there. I would suggest every-
body to go there and see. Shri Nath 
Pai had gone there the other day. 
Therefore, let us not discuss Soviet 
Union, because the Soviet Union is 
not here to speak about it. Look at 
the Sputnik going to Venus and you 
should be in e. mood to write poetry 
about the Venus and Soviet Union. 
Look at Bhilai, look at oil, look at 
others. You are now in the wrong 
question. 

Shri Asoka Mehta: Yes, foolish 
question like strikes. 

Shri S. A. Duge: On the question 
I)f wages of workers the Plan is not 
functioning the proper way. On the 
question of the rights of workers the 
Plan is not functioning in the proper 
way. On the question of relief to the 
citizens the Plan is not yet function-
ing in a proper way. If you give at-
tention properly to them, then these 
developments which belong to the 
country and are based on the sacri-
fices of the people will benefit the 
people and will certainly strengthen 
our country and our people. Now 
that is the lag that is not mentioned 
in the President's' Address. Only OIl\, 
side is presented. Wage boards are 
appointed, but what about their 
effects? Even their effects are nulli-
tied by the price rise which has been 
mentioned. The price rises are still 
incapable of being controlled with 
the result that whatever wage in-
crease you give, tomorrow it is upset. 
Therefore, our slogan has been: link 
up every wage increase and every 
wage to dearness allowance automa-
tically so that at least what is given 
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today is protected. That was the cen-
tral slogan of my organisations, the 
All India Trade Union Congress. Be-
cause, Government and the boards 
may ~ the wqes; next day, 
Government realises they cannot con-
trol the price and the effect of the 
wage increase is upset. So, the bless-
ing of wage increases is turned into 
curses because they are not able to 
control the price line. Therefore, 
the best system should have been to 
link up the wages with the dear-
ness allowance or cost of living. 

So, on this question what I can 
say is on this matter the policies are 
not pro-working class and pro-pea-
sant. The Plan for the country is 
being used by the capitalists. The 
Plan is developed by the whole coun-
try with the sacrifices of the people, 
the sacrifices of the intelligentsia and 
all classes, including the capitalists 
even. But the gains are only going 
into the hands of one class. And un-
less this correction is made, we shall 
not go forward, as we ought to go for-
ward, in the matter of social progress, 
making the whole thing available to 
the country. 

This is a matter which I appeal to 
the CongreJIII party to think over. 
Because of this irritating situation, 
frustration, disappointments, people 
working and yet not getting the be-
nefit,-everybody sayS the country is 
going forward but the man in the 
street thinks he is going backward 
and he is starving. Of course, not 
everybody is starving. There is no 
doubt about it that certain sections 
get wage increase also--but the gene-
ral picture is frustration. All these 
irritations are utilized by the reac-
tionary people. 

For example, whenever any failure 
ailywhere is pointed out, as there are 
certain mad people, there are scoun-
drels in every community, once a 
communal mishap takes place whole 
towns and areas flare up in mutual 
massacre. What is it due to? Is it 
not because we have not been able 

to possess the conscience and the 
minds of the people with one single 
ambition that this country is develop-
ing and the country's developmental 
gains are coming to the people? Be-
cause the gains do not come to the 
people, the reactionaries can get hold 
of them 8Ild say that it is so because 
this community is bad or that commu-
nity is bad. Therefore above all this 
should be placed class consciousness 
and nation consciousness. Instead 
of functioning for the development 
of the country, for the peasants and 
workers, all gain is frittered away 
and we see the phenomenon witness-
ed in Jubbalpore. Jubbalpore is an 
industrial town with a fine working 
class colony and fine working class 
people. Yet, when the incident hap-
pened it could not be controlled. Cer-
tainly, the incident should be con-
demned. Why should we condemn 
one community or other community? 
It is done by anti-social elementa 
which are everywhere and which 
should be fought out "by the society 
as a whole. Instead of that, in JUb-
balpore certain reactionary parties 
took advantage of it and, instead of 
suppressing it, spread it out in the 
hope that they can divide the coun-
try. In this way they stop the coun-
try on its way to progress. Therefore, 
elements in the Congress who dis-
approve of this, elements in all par-
ties who disapprove of this should 
combine on this platform of suppress-
ing this communalism with one sin-
gle united voice. But that single 
united voice, to become effective, will 
not be put in that condition by 
simply talking of moral resolutions 
against casteism and communalism 
and reiterating them in new resolu-
tions. No. It cannot be done only 
by that. The whole development 
must be taken in one way. Unless 
you unite the population at some 
higher level, the lower levels will 
persist in giving a wrong direction, 
and that higher consciousness is based 
on (1) the country and (2) the class. 
The country is mine, that is, of the 
people, and not of a h'!.ndful of pri-
vate monopolists, who want to plan 
for themselves; a handful who 
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want to take away the gains 
for themselves, a handful tak-
ing all the lawless gains for them-
selves; the gains shall be distributed 
over the people, especially the toiling 
people. If everybody goes in that 
way, if we succeed in putting that 
stamp on our developmen!.---<:ertainly 
development is taking place but the 
question is the direction and the 
stamJr-then we will be on the right 
track. Now the main direction in 
development is correct but the direc-
tion in relation to the masses is 
wrong. Development direction true, 
but development in relation to the 
masses is untrue, in fact, it becomes 
anti-people. Therefore, if this is 
taken into consideration, the hopes ; 
of future development will be l ~.. / 
led and We shall be On a better roa .: 

/ 
Shri Asoka Mehta: Shri Dange; 

while concluding his speech, talked 
about the need for unity of effort 
and outlook in the country to fight 
the forces of communalism and other 
anti-social elements. There is this 
unusually large attendance in the 
House at this comparatively late hour 
because members had assembled to 
hear Shri Dange speak on a question 
which is even more vital for our coun_ 
try, that is, the territorial integrity 
and the inviolability of our frontiers. 
We were anxious to hear from him 
whether on this crucial question he 
stands with the people of India or 
he has a place apart from them. And 
it is a matter of deepest regret to us 
that on this matter he has remained 
equivocal and he has tried to dis-
cover the tightest rope that he can 
find so that he can walk on it with-
out falling. My hon. friend, Shri 
Dange sought to explain away China's 
refusal to discuss with our officials 
the question of frontier in northern 
Ladakh by suggesting "Of course, 
you cannot go there; and you cannot 
point out what places are where. The 
refusal should not be construed as 
China's instransigence." I do not 
know if he had the time to read the 
big volume. ?erhaps he has been 
reading the volume backwards and 

has not had the time to reach the 
first part which deals with India's 
case! But I hope he had the time to 
read this very brief sUllUna.ry which 
the External Affairs Ministry has. 
published. May I draw his attention 
to page 1, the very first page of the 
summary of the report of the officials 
of the Government of India and the 
People's Republic of China on the 
boundary question? On the very 
first page, in the very first paragraph 
it is c;early and unequivocally and 
unambiguously stated: 

"Moreover, China has now come 
out openly on the Kashmir issue, 
and declined to recognise the ac-
cession of Kashmir to India. She 
has also gone back on the accept-
ance as recently as April, 1960 
by Premier Chou En-Iai of India'. 
relations with Bhutan and Sik-
kim." 

15 hrs. 

Is this what Shri Danee said? Is this 
conclusion capable of the interpreta-
tion that Shri Dange offered? Let the 
hands of those who want to come to 
Us with the plea for unity be clean. 
If that hand is put forward-I hope 
even the Treasury Benches and the 
Congress Party may perm.it me to 
say this---we shall be only too ready 
to grasp it. We shall be only too 
ready to grasp the hand anyone in 
the defence of our cOuntry and for 
the preservation of the territorial in-
tegrity of our country as well as for 
the preservation and enrichment of 
the independence of the country. 
But that has to be the hand of an 
Indian patriot. It is a matter of re-
gret and of profound distress to us 
that. the party led by my hon. friend, 
Shri Dange, should be willing to play 
a role which fills our heart with 
shame and sorrow. But I cannot de-
vot" all my time to Shri Dange. I 
shall turn to him a little later. I have 
got to say something about the gra-
cious Address that the President gave 
us the other day. 
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I have the deepest and the pro-
foundest of respect for the President, 
bllt may I be permitted to say that I 
was deeply disappointed by the Add-
ress. I remember when I was a stu-
dent a particular phrase used to at-
tract me very much. That phrase is 
'tasteless. odourless and colourless'. I 
would say that the Address is really 
like that. It is something so com-
pletely insipid that I find it very diffi· 
cult to get hold of it anywhere. 

It is strange that at a time when 
China is trying to hem us in, when 
every effort is being made to isolate 
us, when our territory is being violat-
ed. when our two aggreSJors. the 
aggressor. to the west and t,le aggres-
sors to the east, are locking them-
selves together in an unholy alliance 
of antipathy against us, in this Add-
ress there is not even one word WhIch 
would spark the fire in the imagina-
tion of our people. Just when we are 
being made the victim of aggressive 
efforts and designs and. on the other 
hand. when we are on the eve of 
launching our Third Plan with which 
are tied up our hopes, dreams and 
ambitions, we get this Address. 

This Address, I know, was not 
written by the President. He is a 
great writer. But surely the Address 
could have been written by the hon. 
Prime Minister who also is an out-
standing writer. There are other 
hon. Members here on the Treasury 
Benches who, I know, can write very 
well. Then there is the whole Secre-
tariat behind them. It is strange that 
such an Address should have been 
written which is lacking in colour, in 
words and in any kind that can en-
thuse and inspire the people! This 
dead cataloguing of tliings and re-
membrance of things past only shows 
intellectual 9ankruptcy with which, 
I hope, we would not like to begin 
the year. 

In the Address, not only in this 
Address but in all Addresses there 
never is a reference to ~  De-
fence is one subject on which nothing 
will ever be said. Defence is shroud-
ed, mystery. It is covered up and 

kept away from any kind of. atten-
tion and knowledge of the people. 
Pick up any treatise on defence in 
any democratic country of the WOrld. 
At random I am picking up this book 
from which I shall read out to you. 
the very first, the opening paragraph. 
It reads: 

"It is necessary, now-a-days, to 
underline the fact that all that 
is implied by the word 'defence' 
has become a subject of debate 
and concern among a far wider 
circle of thoughtful people than 
was the case, not even a genera-
tion, but only a decade ago. De-
fence and strategy have burst the 
bounds of merely official or ex-
pert controversy, in much the 
same way that economics became 
a subject of general concern .... ,. 

There was a time when it was be-
lieved that economics should be un-
derstood only by the enlightened and 
the elite. But the whole process of 
planning has made it possible for mil-
lions of our people to understand 
rudiments of economics. That is why 
there is this excitement and this pos-
sibility of moving forward with a 
co-operative understanding of the 
millions of our people. Because there 
is this rudimentary understanding on 
the part of the masses of our people 
my hon. friend, Shri Ranga, finds him-
self completely cornered. In the same 
way, if we are to meet the challenge 
that has been thrown from across our 
frontiers, it is absolutely necessary that 
the whole interest and intelligence 
of the people must be drawn to the 
understanding of all the problems of 
defence. But my hon. friend, the 
Defence Minister, believes that he 
should be voluble on every other sub-
ject but on this subject his tongue 
mast remain tied. I hope and trust 
that as is the case in the United 
Kingdom, every year the hon. Defence 
Minister will prepare a Defence White 
Paper, the Cabinet will consider it and 
place it before the House and the 
House will have an opportunity to 
consider the White Paper' on defence. 
In the United Kingdom year after 
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year defence strategy and calcula-
tions in a very broad way are consi-
dered by the House and through the 
House by the people. That should be 
the practice here also. 

In the past I made a similar request 
jor supplying Members with the 
Budget on the economic conditions of 
.the country, again on the basis of what 
was being done in the United Kingdom 
and such other countries. I am glad 
that my hon. friend, the Finance Mi-
rust",r, has been doing it and we know 
how often it has been quoted in our 
·debates and discussions and to what 
extent it has helped us in understand-
ing the economic health of our coun-
try. May I, therefore, through you 
convey to the hon. Prime Minister 
.and his colleagues in the Government 
that defence should no longer be kept 
a kind of guarded secret because only 
that defence will be successful in 
which the mass of people have been 
got interested. 

Before I move on to the more im-
portant of the major problems with 
which I want to concern myself, may 
I in passing refer to one subject which 
had occupied so much of our atten-
tion last year when we were discuss-
ing the President's Address and that 
is the tribunal to root out corruption. 
I reiterate that demand. May I draw 
your attention to the fact that in 
·Ceylon-it is a small country and it 
may be making many mistakes, but 
we should be prepared to learn from 
any country-they did one wise thing. 
They appointed a commission. In all 
against 39 Members of Parliament, 
naturally Members of Parliament 
included Ministers and former Minis-
ters, who were in Parliament some 
time or the other between 1940 and 
1959 charges were levelled publicly 
and were enquired into. Thirty-two 
of them have been exonerated and 
seven have been penalised. U you 
read the report, you will find how 
they say that by doing this in a way 
a safety valt'.e was opened up. This 
matter was gone into so fully last 
.time, but let it not be considered that 

President 
it has been consigned to the dustbin 
of history. This problem remains not 
because I say that people in this House 
are corrupt but because I am anxioUl! 
that the reputation of each one of 118 
and more sO of those in whose hand8 
the destiny of our country is, is beyond 
any kind of criticism or cavil. 

I would naturally like to say some-
thing about the biggest single prob-
lem that we face today, that is, 
aggreSSIOn on our frontiers. I would 
like to compliment our officials on 
the wonderful and splendid work that 
they have done. It only shows that 
our officials, when they are given 
precise directions, are capable of ful-
filling the responsibilities. Very often 
becaUSe there is hesitation vacillation 
and all kinds of ifs and 'buts in the 
formulation of policy that things go 
wrong. I would like to take this op-
portunity of conveying our appreci-
ation of the splendid work that QUr 
team of officials has done. Some of 
our neighbours like Burma, Nepal and 
Pakistan seem to think that this is 
perhaps a good time to reach an 
agreement with China. China wants 
to push India, to isolate India. For 
reasons, I can understand, some 
of the smaller countries are 
thinking that if China is willing to 
reach an agreement why not do it. I 
have no objection if anyone wants 
to reach an agreement in such a con-
text. May 1. therefore, point out that 
such agreement cannot be relied 
upon? This big report has made it 
clear that in 1954, when the 
agreement was signed between the 
Prime Minister Jawaharlal Nehru and 
Prime Minister Mr. Chou En-Iai, cer-
tain passes were agreed to as demar-
cating or designating the frontiel'!l 
between China and India in the middle 
sector. It is in this very middle sec-
wr tibat today the Chinese are claim-
ing 500 square miles of territory. 
Here is the signature of the Prime 
Minister of China. Here is an agree-
ment validly signed not by his pre-
decessor, but by himself. What is 
value of the agreement? That agree-
ment is treated as scrap of paper 
because the Chinese themselves have 



919 Motion on PHALGUNA I, 1882 (SAKA) Address by the 
President 

920 

said, that when a question becomes 
ripe, only then, we take it up for dis-
cussion. The Burmese question will 
become ripe if India is not able to 
stand up against the aggressive 
designs of China. Nepal will be trod-
den under feet if India is not able to 
stand up against China. 

Therefore, let our Burmese friends 
and let our Nepalese friends, and let 
all our other friends realise that 
when India is fighting for the preser-
vation of the territorial integrity and 
national independence of India, we 
are not merely fighting for our own 
country. We are fighting for holding 
back the aggressive designs and 
aggressive purposes of China. We are 
serving the cause of world peace. We 
are serving the cause of the nations 
of Asia. If somehody wants to take 
advantage of this situation, they can 
do it. But, it is short-sighted. We 
too thought that there are short-cuts 
in such matters. Wp have burnt our 
fingers. I hope, as we are learning 
from our past E'xperience, other 
nations will l~a  from our experience 
and not necessadJy invite to go 
through a similar bi ter experil!nce. 

I would like to know, in the western 
sector, were the 12,000 squal"e miles 
occupied at one time, or were these 
12,000 square miles occupied bit by 
bit. When did we first know about 
the occupation? What was the total 
territory occupied at that time? Af'er 
we had known it, what did we do to 
prevent further occupation, because 
how are we to believe that it has 
frozen with 12,000 square miles? This 
has been steady encroachment. This 
steady encroachment can be stopped 
if we know that this is why we could 
not do it earlier and this is why we 
are sure to do it now. 

My friend Shri Dange accepts the 
McMahon line. I hope he does. But, 
he never says a word about Ladakh. 
The traditional line is to be accepted. 
Whose traditional line? There are so 
many traditional lines. 

An Hon. Member: Communist tradi-
tional line. 

1924 (Ai) LSD-6. 

Shri Asoka Mehta: I wish that even 
when he is making this tight rope 
walk, he will have the pole properly 
held. 

On this point of Ladakh, I am afraid 
the Prime Minister and his Govern-
ment have not made the position clear. 
They have not taken the House into 
confidence, they have not taken the 
country into confidence. I would like 
to ask the Prime Minister, if, as our 
report says-and I am proud of it-as 
early as 1865, the then Government 
of Kashmir could maintain police 
check posts in the northern Aksai 
Chin area, why was it difficult for us 
to do it in 1955? We are proud of the 
fact that our forefarthers braved all 
kinds of inclemencies of weather and 
they were prepared to face every 
hardship. Today, have we grown so 
soft? We the sons and daughters of 
India, for the safety of our country, 
shall not hesitate to stake our lives. 
We are not going to be frightened by 
difficult climate. What is it? Surely, 
the brave javans of India never said 
that they will not go there. It was 
misplaced humanitarianism on the 
part of the Prime Minister. 

Shri Ranga: Cold feet. 

Shri Asoka Mehta: Shri Ranga 
says it was cold feet. That is his 
hnguage. I am not accustomed to use 
it. 

Shri Ranga: No. You suffer from a 
similar thing. 

Shri Asoka Metha: I believe public 
life is meaningful only when there are 
courtesies. If Shri Ranga thinks that 
because he has parted company with 
the congress only the other day, he 
should part with courtesy also, I do 
not go with him. 

Shri Ranga: Read Virata Prava to-
morrow or the day after. 

Shri Asoka Mehta: I would like to 
find out from the Prime Minister and 
the Prime Minister owes to this House 
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an explanation, if in 1865 this was 
done, why this was not done between 
1950 and 1960. 

The big report says, indeed, not a 
single official Chinese map published 
prior to 1950 was cited by the Chinese 
in support of the Chinese alignment-
not one single map published before 
1950. Since 1950, my hon. friend and 
still my leader, Acharya Kripalani-
in spite of his leaving, he is my 
leader--over and over again, has 
drawn attention to what he has called 
cartographical aggression. What was 
the Prime Minister's reply? We have 
written to China, we have written to 
Russia, they said that these are old 
maps, do not take notice of them. How 
many countries are still indulging in 
cartographical aggression? We ignored 
them, we slurred over them, we slept 
over them. We considered that these 
are aggressions on paper. Here is the 
man-Acharya Kripalani-who had 
pointed out over and over again that 
these aggression on paper are always 
preludes to aggression on land. That 
gentleman on the other sidE>--'Pandit 
Nerhu-ignored this warning. 1 hope 
this will not happen again. Any carto-
graphical aggression anywhere has to 
be corrected there and then, or we 
shall have to pay in terms of blood, 
sweat and tears. 1 am sorry, this is a 
question which, 1 am sure, moves each 
one so deeply and so profoundly that 
it is difficult to restrain one's emotions. 
Because, here, we are anxious through 
this House to communicate to the 
country the anguish, the anxiety, the 
indignation, the urgency with which 
we want this Government to move in 
order to see that the frontiers of our 
country remain inviolate. 

We shall have the pressure of China 
on our frontiers; it will continue. We 
shall have to live with it. It is not 
easy to live with aggression. It 
requires strengthening of the muscles 
every minute of your life. That is 
why 1 find it ~ so unsatisfactory that 
so little thought is being given to the 
health Of the nation? The Prime 

Minister said that the health of the 
country is not very satisfactory-I 
forget the exact words. Why is it so? 
Unless you have good health, you can-
not live with aggression. 

An Hon. Member: Mental health. 

Shri Asoka Mehta: The health or 
the nation. The mental health of the 
Prime Minister is wonderful and so 
he is physically, fortunately. 

There are three-fold elements today 
that are interested in creating trouble. 
One revival of the feudal elements. 
There are many fine people among the 
Princes. My young friend the Maha-
raja of Bikanir: we are happy to have 
him as our colleague. 

An Hon. Member: And Baroda. 

Shri Asoka Mehta: But, there are 
others who think that they live in ;he 
18th or 19th century. My hon. friend 
Shri Ranga and his friend and my 
friend Shri M. R. Masani are trying to 
stir up this element. Let us not stir-
them up lest in this hour of crisis, we 
confrot ourselves with another diftl-
culty. Then, there are the communal 
forces. What happened in Jabalpur? 
In Jabalpur, the communal elements 
on both sides created a situation where 
the nationalist and secular elements 
were overpowered. It is again unfor-
tunate and all parties; your par y and 
my party and every other parties must 
accept a sense of defeat and humilia--
tion that again, on this occasion, we 
were not able to function and prevent 
communal conflict. I leave it to Dada. 
because he alone can chastise us in his 
own inimitable manner. I accept 
chastisement before Dada would offer 
it to me, that we with others failed to 
live up to our ideals. 

There were two mis takes that could-
have been avoided. My two friends in 
the Rajya Sabha Shri Farid Ansari 
and Niranjan Singh went there and 
they have submitteq their report. By 
accident all the senior officers were 
new. All the senior officers had been-
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transferred at the same time and this 
new bunch of officers knew nothing 
about Jabalpur. Surely such things 
need not happen. 

Secondly, there was no clear under-
standing. After all, there should be a 
tension map of every city. Whenever 
difficulties emerge the tension map 
should be able to tell you what are the 
areas to be pro!ected and guarded. 
Nothing like that was done. 

Then there are the newspapers-
even the Congress Working Commit-
tee's resolutiOn has drawn attention to 
the fact-which indulge in communal 
propaganda. Why is this being per-
mitted? If OUr newspaper editors will 
not exercise self-restraint, something 
should be done as far as this communal 
propaganda is concerned. We cannot, 
in the conditions in which we live 
today. permit ourselves to be a shuttle 
cock in this game of communal politics. 

Then, of course, there are our 
friends, the Communists. In their 
resolution, even the name of China is 
not mentioned. As to aggression, 
naturally there is no indication of 
aggression whatsoever. 

These are the dangerous symptoms 
which are challenging national inte-
gration and against which we have to 
work, which we have to counter. I 
appeal to this whole House, barring 
these who will not want to come with 
us, that on this question of national 
integration let us have, I am not sug-
gesting unity, but let this become 
paramount, something which should be 
the inarticulate major premise of all 
our thoughts and action. This is one 
thing that we shall not violate because 
if we violate it, all our patriotism is 
merely confined to our lips. 

Of crucial importance here is the 
Plan. That is where I part company 
with my leader, Acharya Kripalani. It 
is surprising that af er two Plans, we 
are launching on the third Plan with-
ou ~ a serious review, a serious a 3sess-
ment, of all that we have achieved 
and failed to achieve, and the 
reasons why, in the last ten years. This 
cavalier manner of movifig torward 
suggests that we do not always realise 

the importance, the crucial importance, 
of certain turning points in the history 
Of our country. There are no funda-
mental reorien'ations. 

For instance, in the Second Plan 
there was a shortfall of 20 per cent in 
real tenns. I do not know how in the 
Third Plan that is going to be avoided. 
The rate of saving has remained 
almost stagnant. Recently the Gov-
ernment of India, I believe, or some 
one in the Government of India, invit-
ed a very distinguished economist, Dr. 
Thomas Balogh, to India. He has said 
that the real failure has been that, 
from the national point of view, we 
have not succeeded in establishing the 
basis of suitable growth in the country, 
because the rate of savings has not 
gone up, the rate of growth has re-
mained poor. There has been a 
national evasion of stresses and strains 
by relying On foreign aid, not to use 
the foreign aid jusl for the purposes 
of developing the economy, which I 
consider is proper and necessary, but 
relying on foreign aid to make up for 
the lag in national savings. That is 
something which is inexcusable. No 
Government and no Parliament can be 
excused if they 1 ransfer the burdens 
that the people should be asked to 
carry, that the administration should 
be prepared to carry, tha t the repre-
sentatives of the people should be pre-
pared to carry to foreign aid. Foreign 
aid has its own part to play, but do 
not bring it to undertake the respon-
sibilities which we are trying to avoid. 
That has been the second major 
failure. 

The third failure is what one of the 
best friends of India, Miss Barbara 
Ward, Lady Jackson now, has pointed 
out in a very interes:ing article in 
the recent issue of 'Foreign Affairs', 
India on the eve Of its Third Plan. 
She has paid a tribute to the people 
of India for their enterprise. their 
initiative and their desire to move 
forward "irresistibly and unquencha-
bly"-two beautiful adjectives, two 
beautiful expressions. The. people of 
India are moving forward, but what 
are the difficulties, and what has 
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this good friend of India and one of 
the world's outstanding eccno"Ilist£ 
and political commentator to say? 
She says; 

"Such interlocking shortageg 
in the sectors mainly controlled 
by the Government reflect not 
only the degree to which expan-
sion has taken it by surprise. It 
reflects, too, a certain failure in 
the mechanism of planning itself. 
There are no agencies specifically 
empowered to follow decisions 
down through the lazy, lower 
echelons of administration. In 
Army parlance, "Q Plans"-the 
Planning Commission-is not 
balanced by "Q Ops" say, a 
tough Cabinet subcommittee 
demanding a regular account of 
work in progress, not simply in 
terms of money spent but of 
physical targets actually achiev-
ed, and giving no quarter until 
every backlog is made lip." 

Where is this sub-committee in the 
Cabinet, this Cabinet of soft men, 
lacking in any kind of toughness as 
far as administrative efficiency is 
concerned? What is the value of this 
Q Plan if there are no Q Ops. If you 
are not a·ble to do it, there are bright 
young men in your own party who 
may not go outside. Pick them up 
and put them in power, but do not 
play with the future of this country. 
Why? As Lady Jackson has said, in 
the Third Plan, the crucial question 
is administration. Over '1nd over 
again, she says the country will be 
confronted with the problem of 
administration. Streamline your 
administ;ation. If you fail to 
streamline the administration, do not 
talk about patriotism, national 
interests and national integrity. 

There is just one point I would like 
to refer to, and that is that in the last 
ten years our national income is said 
to have increased by 42 per cent, our 
per capita income by 20 per cent and 
consumpti6n by 16 per cent. I would 
like to analyse these ftgu!"es a little 
further, in just two or three minutes. 

Firstly, it is difficult to get up-to-
dale figures for a detailed analysis. 
Detailed analyses have been made 
for a slightly earlier period. The 
Government's figures 'Ire for 1951-61. 
The detailed analysis that has been 
made by a team of brilliant econo-
mists of the Delhi University is for 
1949-58. They say that commodity 
production has increased by 28 per 
cent only. It is services that have 
contributed 40 per cent. And even 
in the services sector, spn'lces like 
Government service have contributed 
47' 8 pe,' cent. Small enterprises 
have contributed an incrp.asc of only 
8'2 per cent. Look at the distorted 
picture. The wrong elements seem 
to be contributing more, the right ele-
ments have contributed little. 

Then again, the total ~a  in 
agricultural production is c'l,;ivaient 
to Rs, 1,700 crores; Rs. 600 cror0, out 
of it has gone to just 3 per c"nt of 
the agriculturists, who are the big 
producers. The total ~a  in the 
annual income in the country has 
been about Rs. 3,60.0 crores in current 
prices; 30 per cent of thi< at least 
has gone to those whose income are 
over Rs. 3,600 a month. 

Let me draw attention again to tbe 
very interesting enquiry which the 
Ministry of Commerce and Industry 
permitted a research student to carry 
out. What is the result? The result 
of that enquiry is that taking only 
five major business houses in India, 
these houses today contrnl, wholly 
control, 540 companies with total 
assets of Rs. 821 crores. The biggest 
single business house in India con-
trols 48 companies, with total assets 
of Rs. 290 crores. The second biggest 
business house, which, in fact, has 
become the first, controls ~ l co-
panies, with total assets of ~  292 
crores. I shall, on a future occasion, 
try and analyse for this House how 
these assets have grown in t:le last 
ten years. 
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What has been the metamorphosis 
of change? This is a ~  under 
the very eyes of my good friend, Shri 
Lal Bahadur Shastri, and if there is 
today a sense of frustration, if there 
is a considerable dissatisfaction and 
distress, well, the responsibility lies 
squarely on our shoulders. 

Before ending, I would like to 
point out that recently the London 
Economist brought out a very useful, 
a very interesting report, on the 
future economic developml'nt in India 
in the coming five years. After 
striking a balance_sheets, and 
after surveying everything, I am 
happy to say that The Economist has 
used the language which comes so 
naturaly, to you Mr. Speaker, The Eco-
nomist ends up by saying that "The 
'Ayes' have it". On the whole, the 
future of India is sound; on the whole, 
the future of India is bright; the 
'Ayes' have it. I and my party would 
like to join the 'Ayes'. I say, especial-
lyon this question of the future of 
India, that We want it to be bright; 
we want it to be strong. But it could -
be much brighter; it could be much 
stronger. We are at this crisis in our 
national his ory. We are in furnace 
of our history. Why is it that the 
'Ayes' cannot be so resounding? Why 
is it that the hurrahs and hallelujahs 
for our country cannot be one big re-
sounding bang? Why is it that heads 
have to be counted? Why is it that 
the balance_sheet has to be struck? 
Why is it that only by every little 
head being the 'Ayes' win over the 
'Noes'? We belong to the 'Ayes'. If 
we belong to the 'Ayes', I hope and 
trust that we in this House will so 
function that when next time a bal. 
ance-sheet has to be there, there will 
be no question of striking a balance. 
sheet, because the 'Ayes' alone will 
have the future. 

no ~ l'fm" (fI'i!Jr) : ~ 
~ ~~~~~~~ 

~m ~ m ~~~~~ 

~  ~ I "lffiiic ~ it qqit ~ 

it ;;iT <Wfu: w ~  ifil: ~ sprfif 'fiT 
~ I '3"lJ ~ ~ m~ '3"lJ "llf1iOT it ~ l

m ll ~~ I ~ ~ 

it if+!rft 'lifo.m:lfT 'li1 ~ ~ ~  

~ ~ 'li1 ~ 'Rf"{-WlIHr m 
~ ~  'fQ:;' f'!i'lT ~ ~ I erT "1ft ~~  

it lI"'f Rffi"!I fu:rT<rr ~ ~  I!rFT 

ifiT if+! m+I'fT <R ~ ~  <R ~ ~ ~  

~ I 

>.iT ~ ~ it ifi'fT ~ ~ WI<: 

ifi'fT ~ ~  ;;ffi it ~ &'R ~~ 
'-ilm ~  ;;om ;r ~ ~ 'li1 t[qi'rr 
~  <Rm!T ~  iJT "37'T ifiT ~ ifiR:-.f 

~  ifi<:'fT ~ I It<:T ~ it ~  

maT ~ o.;ri ~ itQcrT *i!t ~ l ~ 

it ''IT <R '3"if ~ ;m1 i ~  <R ~ 

~ I if+! 'Wf.t ;m1 ~ <:t<I" m ~  lI"'f 

~  amr ~ I if+! if'flfT ifi't ifi'f m ~ 

fifi if+!T"U ;;<mT lI"'f ~  ~  ~ l ~ 

~  lI"'f ~ omr ~ I i'if'fi"if W1it "fR ;fo 
<R ifiTt 'W!"ifT 'f'fSTT ~ ~  aT ~ 
~ it '3!T <R ~ '3"if ifiT *i!t ~ 
<R m ~  lI"'f omr ~ ~ it 'fQ:1 
wtft I ifi". lI"'f ~ ~ flI; ~ wr.ft ~ 
'Il'T <:lIlT <R;ft ~  'Wf.t ~ 'Il'T <:lIlT 
<R;ft ~ I '3!J ~ f<'f't!; ~ '!lif;w ~  

~  <:1if.t ~  lIT ~ ~ '!i1f 
~ ~ ifi<:'fT ~ I ifil: ~  

~ m<: ifil: ~ ~ <:iff ~  ~  omr 
;r@ ~ I 

~~ ~~ l  

Uj"!J 'Il'T ~  ;rgcr ~ Off, ~ m<: 
;rgcr ~ 'l;Tlfr ~  ~ I .q ~ 
;;rr:r;rr "I1i$.d"r ~ f.I; f;;m 'iiT ~m  

'lil'fT ~ ~  ~  'lil'fT i!t ~~ ~ 
~ lIT mttVT RlfT '3!T !Jifim ~ I ~ 

omr Off, ~ I sifriG ~~ ~ ~ 'lit 
'l;TlfT it "Q!fi" ~ 'Il'T ~ ~~  t$c t 
~ ~ ~ ~ ~  mer m<: ~~  

~  
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~  ~~  

''IT ifI'I' If1f ~  : ~ 
~~  

~  'fm-.r. ~ : >..ft ifT'f m 
'fI1 ~ ~ ~ f.t; ~ it ~  ~ 
~  ~ ~  ~ ~ ~ ~ ;;it 

... f;:p.:rf<'(" ~  ~  ~ ;;rTll", "lr q1t 

ivm it m "i!:r ~ I ~  it fu1i 
~  ~  "ifr'lf ~l i[Tffi" ~ I ~ if; m1i 
~ i!m ~  ~ ~  ~ 

~ ~~  if; ~  if ~ ~ ~ 
l l ~ ~~ ~~ 

it ~ ~

"Defensive arrangements, in_ 
cluding the opening up of areas by 
better communications and deve_ 
lopment, receive their continuous 
and careful attention." 

''IT mFir ~ (Wm) : ~ it 
~  it 'llJliUT ron-~ I 

~  mm;rr!.R : lfllT ~ f:ri;Ri<r 
~~  '1ft mU 'l'"T ~  fq;trlf m.: 
~ ~ ~  f;r.r '1ft ~ ~ 
~l  ~ if; ~ m ~ ? ~ ~  

lW3I"lor <mr ~ I 

3ft ;n" q-If : ~ it ~ ~ 
~ ? ~ ~ ~ f'I; ~ m W ;;rTll", 

~  W ~l  I 6"R-<"OJ ~  lli1rT 

~  

~~ ~ ~  

~ m ~ ~~ I ~ ~~ 

~~ ~~~~~ I <ro'<l 
~~ fmrif; ~ ~ 

~~m ~~ ~ 

l ~~ ~~~ ~ 

~~~ ~~~ m 

~  ~~ ~l ~~ 

~~ m l l ~~~  

fiR ;;rr ~ ~ m  m.: 'llJliUT WRi\" ~ 

m~ m~ m~ ~~~~ ~ 
;;rret ~ f.t; f;r.r 'I>"T ;;r;rrar ~ ~ ~  

m ~ ~~ ~~ ~  

m~ ~m ~ ~ ~ 

"lft ~ if; f,;r!f ~  <r@' I ~ ~ ~ 
~~ ~ ~~~  

~ ~ ~ ~ m.: ifiT-r ~ <rtT ~ 
~ m.: ~ ~ 'IiVft t'" ~ I ~ 

~ ~ ;f ifCIl"lIT f.t; ~ ~ 'I>"T 
~ ~~  

Shri Yadav Narayan Jadhav (Male-
gaon): With what results? 

Dr. Sushila Nayar: Let my hon. 
friends not interrupt in this manner, 
otherwise you will have to give me 
time at least equal to what you have 
given to some of the hon Members on 
the other side. 

~ l l l l  ~  : ;or;{ 
~ it ri ~  m ~ it ~ ~ I 
~  mm ;n<f' : ~ ;f ~ ~ 

~~m ~ ~ 
~ ~~  ~ m:'Ii ~ ~ iAT 'Ii<: 

~ ~~~~m ~ 
m:'Ii <IW if; f.A>m, ~  q1t m:'Ii "lft 
~ ~~ I ~ m~~  

~~ ~~  ~ ~  

f.t;it "IT ~ ~ ~ ~  Wfil; "" 
m~~  ~ 

~~ I ~  ~ ~ ~ f.t; 
~  ~ ;f,";f ~  if ~ ~ 

~  ;ft;rl'fil ~ ~~ ~  

~ ~ l ~ if; ~ 

~~~ m ~~ ~ 

~~ ~~  ~~~ l ~ 
;f;ft;r tn:;;it ~ m<mr mr 'IT, 
~ ~ m m  ~~ m ~ 

~ ffl q"it ~ ~~ ~ ~ tn: 
;ft;r 'I>"T 'I>"WlT gm I ~ q;r ~ ;;nva" 
~ ~ !!f'l"i{;ni;;r it\'t "«'IT 'Ii<: ~ t I q;r 
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m~ ~~~~~~  
m ~ it ;f "IT ~ ~  <Ili' ~ ~ '!iT 
~~ ~ ~~ ~~ 

~~l~ ~ ~~m 

iii ~  ~ ~  ~ CI'Ii ~~  

~ ~ ~ ~ i!if1f '1m m ~

~~~~ m~ ll ~~ 
lfJmTir'lft ~ ~ I 

o;fr 6tiT. ~ ::;ftU ~ ~ ~ ~  

f.I; l3: 0 '(for 0 it ~  'IlTlIT it '!iIt;rn 
~ ~ I ~ 'ift;f ~ ~~ amr ~ 
~ ~ ..;r wvft ;;r;rr;r it 'li'fiRr ~ ~ I 
~ ;fr.r  ;fr.r eM ~ ~ I Cfll: ~ t 

~ ~  ~ ~~ 

~ iI<fI'llT I ~ amr ~ I ~ ~ ~ 
~~~~ I ~ ~~  

~~~~ l m~~ ~ I 
~ '!iT f.I"crrorr gm. m ~ ~ ..;r amr 
~ ~~~~~ ~~~  
~  Cfj<;iT ;f ~ mT iffll'lf. WI'IT 

~  ~~ I ~ l ~ 

~ o;fr ~ ~  ;f ~ t. HY.o ~ 

~ 'ift;f ~ 'l"I'f ~ ifimT ~ ~  f,;m 

if ~ '!iT ~ ~ iIiffiT \1:1" I qif' ~ '!iT 
~ ~ <WI' t ~ ~ m  iI'!T ft;rlf 

~ I tI<: <lo lfi<: ;mT iI'fT;f if ~ 'IiWrr( 
~~ l~~~~ l  

~~~~~~ l l ~ 
ll ~~m~ l ~  

~~~ I ~ am ll ~ m 

~~ ~~~ l  

l ~~ l  ~~m~~ 

l m m~~~m ~~  

~  I ~m~ ~~  

~ crr.iT amr ~ ~ ~  ~ lfT W 
l ~~~ t. ~ m ~  I 

~~ ~~ ~  

~~~~~~ ~ 

l ~ ~ l l ~ ~ ~ 

~ ~ ~m ~ ~ l ~l ~ 

srq;ft' 'WT 'IiVft t I ~ if ~ 

President 

"Be ye as meek as Iambs. but 
as wise as serpents". 

~ ~  ~~ 

~~~ ~ ~ m~ 

lm~~ I ~~ ~  

~ l ~~~~~~~ 

~ ~ ft;rlf ~ ~ 1fT ~ ~ ~ 1fT 

~~~~~~ ~ 

~~ ~~ ~~  

~m~  ~ ~ ~~ 

~~~~~~~ 

~ f.romr t f.I; ~ ~ !tiT ~ ~  

~~~ ll ~~l ~  

!q1;;f v-m if m ~ ~  'R ~ ~ t 
~ iflro If m ~ mttrf.nr;r 
~ f;r.;r ;¢f ~ ",<:iT ;;rr ~ ~ 

flI; ~ 'fiT ::;IT W:lfT t. ~ 
'!iT ;;ft ~ t, ~ ~ ~ t. ~ 
~ ~ m~ ~ 

"IT ~ t ~ ~ 'ift;f '!iT ~ ~ ~ 
~ ~ lIW ~ 'l11R1 ~ I qrfm: 
'fI'r '!iT ~ ~ CI'Ii 'lroIT "$n ? Cfll: 
~ ~ 'i'!iT t I WI"<: Cfll: ~ mq-

~~m~ ~~~ 

~ f,;m ~ Cfll: ~ ~ ~ 
~~ I ~~~ ~  

~~~~ ~~~~ ~~ 

~ ~  ~ ifl!T ~  ~ fmr if 
;;rr;rr ;r ~ om ..;r amr t ~ ;r {t ~ 
~ {til 

m;;r v-m ~ if ~ g;t ~  

~  ~~ t I ~ m

~ ~~ ll  m ~m 

~~m~ ~ ~  ~ 

~ if'iIT §'IT t.\", mRT ..;r I!Il"fu;: ~ 
~ ~ §'IT ~  ..rR m ~  {t ~ 
~ ~ t ::;IT flI; if;rlJT ~ ~ q;: 
~ m ~~m ~~ I 

~ ~ ;f ~ l  if 'li6T 
~ ~ f.I; l{ 0 '(for 0 if ~  Wfoft "lTmI 
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[.no ~ lm  

~ l a~m  ~  

'li<:Wn-;;n<l" ~ '!iT mRr it; 
~ ~ v.rr l ~ I ~ 'ift;;r 
~~ ~ ~~  

~ <n: ~ ;;rr"dfcr ~ I ~ 
~ it; ~~  it ;;IT ~~~  'W ~ ~ 
;rn ~ ~  'I\'T fiI;'(r;ft ~ ~  ~ it; 

l ~~ ~ ~ ~ I 
~ it; m 'Ii) ffiIr.r i!i<:'f[;f it; full" 
<'I"FrT ;f iilSa ~  1ft ~ I ~  

l ~ l m m l ~~ 

ifiT-fT ~ ~ I ~ '!iT 'R<'f Q:m 
~~ ~ ~~  

~ I 'flIT ll1!: iAm it ~ ~ 
~ 'R<'f 'Ii<: ~  qr.fr 'ift;;r ~ ~ '!i+f ~ I 
rn 'flIT ll1!: ~ 'liT ~~ ~ ~  

'R<'f 'Ii<: ~  qr.fr ,fr,.,-aT ;;@ iI'f ~ 
'flIT 1l1Glf "fTfir ~ ~  ~ 'Ii<: ~  mft 
~ 6T ;:rf. iI'f ~  ? ll1!: ~ 'ift;;r iI'f 
wrcrT ~ ififf'f. ~ ~ l  ~ ~ 

~ ~ ~~  

full" ~ 'Ii"' iilSa ~ "S!<r(i'f 9fu: ~ 
~~~ ~ ~~~ 

~ ~  ~ mm~~~ 

lJo ~  it 1ft ~~ '!iT ~ ~ ~ 
~ ~  'W ~ ~ ~lm m.: ~ ..n-;;IT 
~~~mm ~ ~~ 

~ miiit f;;r;:r <n: ~ 'Ii<: it; ~ m'ilI' 
~~ ~ I 

~~ ll ~~~ m 

l ~~~  I ~m 

~ ~ ~ ~~  I 

~ ~a  'R ~a ~~~ 

~  ll ~ lm  I 

~~ ~ ~~ 

gH I mHRf"U'h:r ~  t'('ll'T t ~ 'Ii(f 
'I>1i: ~ ifIf ~ 'iii!: ;;nif ~ ~ Q:m ~  

~ ll ~ l m ~~ I 
m ~~  ~  ~  ~~ 

~l ~ ~ ~~  I 

President 

~~~~ ~ ;rn 'I\'T ~  

~ 'I\'T ~  if;rm it m ~ iI'ft ~ 
~  ~~ ~ m 'lIT ~~  'liT ;ftfu 
'liT ~ ~m  <Ft ~ ~  I 

;;ror ~ mRi it; f<i# W<IT ~ 
l l ~~m~  ~  

~  mcft ~ I ~ ~ ~ ~ l  

~ "ll"Nf ~ om: om: ~ ~ f'li ~  

m<'r it ~ ~ l  ifIf iI'ff m ~ 9;(1R ~ 

~ ~~~ l ~~~~~ 

~ f'li ~ ~  m<'r it iI'ff m ~  ~  m<'I" 

it iI'ff ~ ~ I 'm'l;f cnl" 'Ii<: ~  ~ ~ 

~ ifIf 'm'l <Ft <A'f'IT ~  ~  ~ I oT 
i'RT ~ it ~ mar ~ ~~ ~ 'lIT 
m orem:;f i!1t 'flIT l ~l ~ l ~ ~ ~ 

l m~ I l ~~~ l m ~ 

~ ~m ~~ l ~ 

it; mr ~ m ~  ~ ~ 1ft iI'fr.1T 

'fffl¥i I ~ m.wrr I ~ ~ ~ fo!; 
~ ~ m 'I\'T ftI!fftf it ~ 6T"lit 
~ l  crT ~ l ~ ~ it 
~ 'fit ~  ~ I ~  orem:;f 'I\'T ;;IT ~ 

~~ ~~  t 
~ RGl' ~  ~ ilR ~ ~ wrn'iIT ~ 
~  iIT.r;ft ~  Q:m i'Rr ~ ll  ~ I 

~  em.., 'liT ~ ~  ~  t 
m<:: lfil: "lCf ~  ilTCf ~ I ';3' l ~  fWl" 
~ ~  m+r'ir ~  ~ I m'f ~  mm 
~ ~ f'f. ~  mOT'!>" ~ m .. q; ~  

9;)"foN ~ mOT'f> 6<l"f;;. \Ifi,t-;p ~ mlif'li 

~~~ iilTk<: l ~l ~ <n: ~  oriTIfT I 
ll ~ ~ ~ ~  it; fori[ ifga 
~ ~ I ~  i[l'm'f lllPilflr ~ fiji 
;;ror ~ «'IT;; ~ ~ ffi "IrG IFt7 {fWi; 

~  <it ~ ~  ';3"fijiT 'J;'J ~ ~  

'fr1Wf I fi:r<ITor it rn 'R lfnr.;r ~ 
~ 00 <fiT ~ mT if 00 t. crTift 
"<'Il"";f if"4T ~  <fiT <ft;{ it; r.rq. 'fA"l' ~ 
~ ~ ~~ ~ m~  

~ mt I cft;l1liT qrft 6T ~  ;ft;;r 
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~ I 'lTif t 'lRT if;T ~ l  ~ f.rit ~ 0lf!Wll' 
if>< ~ 'll'n: ~  ~ if;T ';{'J ~ ~  ~  

« ~  'fU if;<: ~  oil" eft orffl 'for ~ 
~  ~  crT ~  "'ffi ~ ~ I 

.q ~ ;m ~ if ~~ ~ 

~  ~ fif; tmf'flf if;[ m;;r ~~ ~  ~ 

if;[ 'II'<l <'I'TJ'lIT;;rr ~~ ~ P-!i ~l ~ .f« 
~  '!I'iif ~~  ~  fuilf'l'f ~ 

~ ~  ~~ I m~  

ifi1 ~ l  ~ <{T \rff FfIlTlT 'Ii't ~  

~ <{T, ~m ~  ~ <{T rn ~  ~ 

~ <{T I .q ~  ~  ~ f'li ~ t<')1f.i;r 
~ ~  ~ eft ~ m  ~ I c.nr.;rr oif 

~ ;;rif '!I'T'l 3I"flffu.')'i ~ ;:'f.if t ~ 1!;'Ii 
1!;'Ii 3I"r;;f;g 'Ii't ~ ?t ~ mm< 0'Ii 
'fiq;;f\?: ~  'fil"I<'I"')c tiffif'f'T '!I'T'l ~  

rm+or"tc: ~l ~~ 'Ii'{ m.: ;ifr 'if"'t'i ~  

CI&: ~  ~  ;;rr<, ~~ 'Ii't '!I'T'l ~  I ~ 

~ ~  ~ eft a;r or t<')1f.;rr ~ q.ri ~ 
m'l m m 'II'T GJ'TO ~  if;<:.;r ~ 

~ eft ~ ""flfi'flT'fi[T ~ I -q" ~ ~ Ai 
~  'll'R ~ ~ if 0lfTif ~ I 

Jl;;riic $lf it lfi&:T ~ fl!; ~ 'liT 
~ ~ ~ ~ l m ~ 

~~ l l ~~ ~ ~  

'Ii' "0 'fi!1 ;;r['fT 'ifrfl!if I l ~ ~ mJT 
1;:) ~ Rrr ~ 1!;'Ii wmr '!I'TlfT lIfT 
q'R lfi&:T 'I"lfr lIfT Ai iro t ~~ ~l 

~~~ I El ~ ~~~  

t f'li ~ mr '!if ~ ~~  ~  CI&: oT'Ii 
~  ~ ~  rr ~  ~ ~  'f ~  I 

\r« t ~ ~  ~ ~  ~  fl!; 3I"Tfffiif 

"" I liTsolffii\" ~  t ~  ~ ~ ~ 1ft 
(@ fif; \r!i'r.T ~ m  o"t'li" ~ 'll'R ~ 

~~~ m ~m ~ 

~  ~ ~ eft ~ ~ rri[T 'li<r ~  ~ I 

~~ if ~~ 'liT ~ 1ft orqo ;fr.rr ~  

~m ~ ~ lm ll ~ 

~ ~~ ~~ ~ 

President 

t ~ I ll ~ ~~  ~ m  i crr 'lis t 
~ ifi1 orgel" mJf ~  'Ii) ~ l  
~ I ~  ~~ ~  ~l ~ 

~ ~ ;;IT liTtfwr ~~  lfi&:T "mrT ~  

~ l  m ~ ~  ~ ;;f« ~  ~ m.: 
~  3I"'Im" ~  ~ ~  ~  itm ~ 
!flIT 0) iro if;f ~~ ~ l  i'l"T ~  

".. ;;r<r ~ ~  ~ l  ~  if;f1f 
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Mr. Kami Singbji (Bikaner): Mr. 
Speaker, I would take this opportu_ 
nity on behalf of my group and my_ 
self to express our gratitude to the 
President for his Address. At the out-
set, we would also like to express our 
appreciation at the wonderful work 
that the team of experts who went to 
China have done. 

Today the most burning question is 
the China issue and my hon. friend 
Shri Asoka Mehta has dealt with it at 
length and I would like to Say that 
we all support what he stUd. There 
is one part in the President's Address 
on which I would like to pinpoint the 
attention of the House to and that 
is para 5 which reads as follows: 

"Inspite of present unwilling-
ness, or even intransigence, my 
Government hOPe that sooner 
rather than later China will per_ 
suade herself to come to a satis_ 
factory agreement with our coun_ 
try in regard to our COmmon fron_ 
tiers." 

I emphasise the words 'persuade her-
self'. The Prime Minister is a great 
philosopher and his diplomacy is very 
often so high that it flies above the in-
telligence of the average Member of 
Parliament. I am afraid I 
cannot quite understand this 
point of view just as none of us 
were able to understand the diplo-
macy and the political philosophy of 
Hindi-Chini-Bhai-Bhai. That bubble 
flew so high but when it exploded, it 
shook the nation to its core. From 
this, if the Prime Minister expects 
us as a nation to believe that China 
who committed aggression on us 
expects us to go on our hands and 
knees and beg her to change her 
mood some day and vacate her aggres-
sion on our terri:ory, then, it is a 
pathetic state of affairs. It is my 
reading, and I am sure most people 
who believe in democracy will feel 
that a country like China which is 
utterly ruthless, will never vacate 
our territory unless they know that 
we are strong enough to force them 
out. 

It is due to our weak stand on our 
foreign affairs that countries like 
Sikkim, Bhutan and Nepal are begin-
ning to feel shaky. If we want those 
countries to feel protected by India, 
then we will have to adopt a foreign 
policy which is much stronger. Today, 
the n8'ion expects the Prime Minis-
ter to put a clear-cut programme 
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[8hri Karni 8inghji] 
before us. Unfortunately, in all the 
debates that we had on China, Dot 
even on a single occasion in spite of 
our requests, has the Prime Minister 
been ab:e to put forward any cut-and-
dried plan which could tell us how 
we would force China to vacate her 
aggression. 

Aeharya KripaJani: He has none. 

Shri Karni Singhji: If we study 
the move of China, it reminds us of 
what happened in Germany, when 
Hitler, stage by stage, as the leader of 
an aggressive country, took the land 
of his neighbours. The same is hap-
pening to us, and if our eyes are not 
open now, and even today, at this late 
stage, if we are only in the mood to 
hope that China will some day "per-
suade herself to vacate", I think it is 
so high a stroke of diplomacy that I 
honestly cannot understand it. 

About a year ago, when we discus-
sed China, I had a point on my list 
to make, although I did not get a 
chance. That is this: when we were 
sending experts to China, it was the 
Chinese move really to waste time, 
because the passes would be covered 
by snow and by the time they return, 
almost a year would be lost. That is 
what exactly happened, and a year 
afterwards we· find that China has 
the audacity to say that it does not 
recognise Kashmir's accession to India. 
It is completely preposterous. I 
therefore request you and the Prime 
Minister that we should take notice of 
this, and realise that this is hardly 
the time to delay things, unless of 
course the Government wish us to 
believe that perhaps a hundred years 
from today China may "persuade 
herself" to vacate the aggression on 
her own volition. I do not think the 
nation is in the mood to wait for a 
hundred years. 

16.08 hl'!l. 

[MR. DEPUTY-SP.EAKER in the Chair] 
We hear of the foreign policy of 

the Prime Minister as one of non-

alignment and neutrality. Often it 
made us wonder whether it was very 
wise, but because he is a lot older 
than most of us, we bowed down to 
his wisdom. But now we are begin-
ning to wonder whether this non-
alignment in the context of present 
events is really going to work. The 
question is as to whether we are today 
going to stretch our hands out and 
get economic aid and arms aid with-
out strings attached from countries 
who feel like us, countries who are 
prepared to stand by us, countries 
who are democracies like us, or whe-
ther we are going to wait for another 
hundred years, hoping that China 
would vacate her aggression on her 
own. 

In the past, the Prime Minister's 
replies too have been lukewarm. 
Often they have been evasive. I have 
been out in my district right out in 
the deserts and when I had been in 
the Villages, I found people question-
ing me as to what was the stand of 
India, the stand which India wanted 
to take, on China. I tried to be just 
as evasive as the Prime Minister. I 
can tell you that it cut no ice. The 
people in the villages are very anxious 
of the fact that China had committed 
aggression and most of the people in 
India feel that their national pride is 
being hurt. I therefore feel that the 
Prime Minister should quit being so 
evasive and give us a definite idea. 
Those of us who sit here, I am sure, 
do not want the Government to 
divulge secrets which will help the 
enemy. We know it should not be 
tone. We do not wish to know that. 
But we want to have a broad idea as 
to what exactlv will be done. We 
cannot wait for an indefinite period, 
neither can the nation. 

As far as the Defence Ministry is 
concerned, I have nothing t.o say. 
am sure that the Defence Minister is 
a great military genius. I have 
nothing to add on that, but I do feel 
that perhaps at such a critical situa-
tion somebody much younger from 
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the younger generation should be 
taken up by the Prime Minister to 
become the Defence Minister, because 
I feel you need a man who is dynamic 
and at this time only the younger 
generation can supply dynamism. 

I shall now switch over to another 
subject: I shall briefly refer to the 
canal waters treaty that took place 
between Us and Pakistan. Rajasthan 
and Punjab are recipients of the 
water that comes from the Punjab 
rivers. For some reason or other, the 
supply of water in the canals has 
dwindled down and the people are 
getting extremely apprehensive as to 
whether this is due to the canal 
waters treaty. After having toured 
this area, I met the hon. Minister of 
Irrigation and Power, who assured me 
that it was not the treaty that was 
responsible, but rather the low water 
in the Beas river. I hope that he will 
carry out the assurance of getting the 
Rajasthan and Punjab experts to sit 
together and find out exactly why 
Rajasthan is getting less water. I also 
hope that by next year, it will be 
proved to us without doubt that this 
reduction in water is not due to the 
treaty, but rather due to what he 
says. We will have to waitfor a year 
before we hundred per cent believe 
that. 

In today's papers, Shri Kairon has 
made a reference to the reduction in 
water in Punjab also and they have 
promised up to 50 per cent remission 
to the farmers. I hope that the Rajas-
than Government will likewise take 
a cue from this and try to alleviate 
the distress of the people of the canal 
colony of Rajasthan, where the water 
has been limited this year. 

The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal 
Nehru): We will certainly go into 
this matter, but this has nothing to 
do with the treaty. 

. Shri Karni Slnghji: The hon. irriga-
tion and Power Minister told us the 
same thing. But what I said was we 
would like to wait for a year to ~a  
it quite sure. 

All these years that I have been 
here,-I belong to the younger gene-
ration-I have always figured out how 
best an opposition could be formed in 
this country, which would be demo-
cratic and socialistic, because without 
a first-rate united opposition, demo-
cracy cannot function properly. We' 
have the Congress Party, which is 
good. It has the best men in the 
country, but at the same time, I feel 
my generation needs, and there is a 
call from my generation that there' 
should be a united opposition today, 
so that we can face the threat of the 
Chinese. Unless we are united, we 
can never have a first-class 
democracy. 

Shri Tyagi (Dehra Dun): Can vou 
meet the Chinese threat by fighting 
your own Government? 

Shri Karni Singhji: We are not 
going to fight our own Government. 
If you believe in a Parliamentary 
democracy based on a democratic 
system, democracy can function best 
if yOU have a two-party system. 
Therefore, I would like to appeal to 
my elders here and my friends whO', 
belong to my own generation that we· 
should try and think in terms of a 
united democratic socialist opposition. 
I am not bothered as to who is in 
-power. We will be delighted if the 
Congress carries on for ever, but we 
want to make sure that we keep the' 
Congress and the Treasury benches' 
on their toes. We ask the Govern-
ment to take us into confidence on the 
China issue. What is the result? We' 
know nothing about it. But if we 
were all united, you will hear a· 
different music from that side of the 
House. 

Shrl Tyagi: It is quite all right, but 
don't be in a majority. 

Shri Karni Slngbji: I think if the 
united socialist democratic opposition 
is in a majority, we might be able to' 
get the Chinese aggression vacated. 

Mr. Kennedy has shown that this is 
the time for the younger generation!' 
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We always hear about leadership 
lacking in this country. think that 
my generation will be able to take up 
the challenge. After all, the Prime 
Minister is one of the greatest men 
the world has produced, but ultimate-
ly he must hand over to the next 
generation. I hope he will start the 
ball rolling by getting Ministers 
belonging to the younger generation 
and teaching them how to run the 
country. I shall not take up the time 
of the House but I would like to say 
this much. By the time the House 
meets next year-we would not be 
here, perhaps, because elections will 
come. 

Mr. Deputy-Speaker: Who will 
unite if he is not going to be there? 

Shri Karni Singbji: I am not the 
pillar of opposition. I am merely the 
voice ot" the younger generation. 
There may be somebody else who may 
be elected from my area. By the 
time the House is reconvened at the 
end of the third elections I hope there 
will be no Chinese issue left and the 
· Chinese would have vacated their 
aggression. 

Swami Ramananda Tirtha (Auran-
· gabad): Hon. Members, during the 
course of the debate, seem to have 
been much exercised about the Indo-
· China border dispute. It is but natural 
that the attention of the House is 
engaged on this problem to a very 
large extent. It is, I think, a pious 
hope, and a pious hope only, to 
expect China to realise her own 
mistake. and persuade herself to look 
to a satisfactory treaty as some mem-
bers have desired here. But if we 
are for peaceful negotiations to get 
matters or problems of this type 
settled, there is no other way but to 
· create favourable public opinion in 
the world and strengthen the forces 
of democracy so that there may be 
an impact of world opinion and also 
'internal strength to ~  this proolem 
·_lved. 

What I am worried about is the 
time factor. Shri Asoka Mehta 
expressed certain sentiments very 
warmly. I quite realise the patriotic 
fervour with which he spoke and 
barring the warmth and emotion I 
quite realise the element of anxiety 
in what he said. In this House I take 
the opportunity of expressing genuine 
apprehension about this Indo·China 
border. The defence secrets cannot 
be divulged, tha t is true. But will 
the Prime Minister at least place 
before the people that since such and 
such date there have been no further 
incursions and that our defence forces 
have amply protected the line which 
is now indisputable. It is no more a 
question of pushing out or making 
China vacate aggression but at least 
preventing further aggressions. If 
this much information is given to the 
House and to the people, the people, 
I am sure, will be re-asrured. 

It is true that protests and negotia-
tions are the only way, but the senti-
ments of the people are also to be 
appreciated and, therefore, I am plac-
ing before the Prime Minister this 
plea. 

., 
There is one thing in this regard. 
The attitude of the Communist Party 
of India is very strange. Shri Dange 
in his speech today has tried to 
explain away why China did not dis-
'cuss the Sikkim and Bhutan borders 
with the official team of India. He 
used some such word as inopportune 
which has appeared in the paper. 
Instead of explaining what China pro-
bably might have thought, it would 
have been better and more helpful if 
he had stated unequivocally what he 
himself feels. That is more crucial. 
What China feels has been amply 
stated in those documents, but what 
Shri Dange and the Communist Party 
feel is all dubious and when questions 
are put straight there is an evasive 
reply. I therefore feel that when he 
stretches the hand of co-operation, it 
is but natural not only for Shri Asoka 
Mehta but for everyone of the patriots 
in this country to reject it because it 
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is all dubious. Therefore the hand of 
co-operation that is extended, beillg 
WlClean, cannot be welcome. That is 
the tragedY of the Communist Party 
in this country. So long as this 
dubious nature continues it is digging 
its own grave. Democratic forces in 
India are growing from strength to 
strength and they will see that these 
disruptionist tendencies are wiped 
out, 

J do not want to dilate upon the 
lndia-China border question further, 
'I want to utilise the short time at my 
disposal for another very important 
problem which at the present moment 
is exercisin,g the minds of all the 
,genuine patriotic elements in the 
country, These incursions on the 
bor1er of India will be met by the 
defence forces as also by the inherent 
strength of our people. But today 
there are incursions into the solidarity 
and the unity of the country. There 
are incursions into the mental health 
of the people. When we look at the 
'whole picture a feeling of apprehen-
sion and a feeling of tear takes hold 
of our minds. Just the other day we 
saw in 'Bidar, a part of the erstwhile 
Hyderabad State,a Pakistani flag 
being taken in proceSliion during day-
time under the very ~  of the Police 
Clllleials and s10gans shouted. The 
utmost tha t the Police offieials did 
was to remove the flag and allowed 
1he procession for tbe whole of the 
day. Bidar, be'lieve me, was one of 
1!he greatest strongbolds of the 
nJZtikar regime and even if today 
1here are these e1ements exhibiting 
fttemse1ves there I am not surprised. 
My eomp1aint is not against the 
people who did it but I would 1ike to 
know what those who were in autho-
rity there did. 1 do nat know if any 
action has 'been taken to this moment. 
Perhaps action may have been taken. 
1 do not cbarge the authorities there 
with that negligence. But to anow 
the whole procession consi!lting of 
fllousands of ~ to have their 
'own way and sbout anti-Indian slo-
gans with a Pakistani flag during 
day-time ... 

1924 (Ai) LSD.-7 

Shri T,qi: Where was this proces-
sion? 

Swami Ramananda Tirtha.: In Bidar 
in the erstwhile Hyderabad State 
which iorms a part of Mysore State. 

This is a point which I hope the 
hon. Prime Minister and the Govern-
ment of India will take serious note of. 
I dO not consider this to be an 
isolated incident. Otherwise, I would 
have ignored it. But, incident after 
incident, a flag here and some slogan. 
there are ,coming up. Therefore, I am 
putting forth this sincere plea. It 
may not have an,y direct bearing upon 
what President Ayub Khan has said 
at Dacca. But, surely there are ele-
ments in this country which take 
some nourishment, some. encourage-
ment from responsible heads of States 
and PreSideat Ayub Khan should be 
mildly told that such utterances are 
creating anti-Indian feelings which 
is diplama!ficaTIy, nationally and in-
temationally very wrong. I do not 
know dip10matic language; but it is 
certainly an Incursion into the inter-
na1 affairs of lndia. 

There 'Was a gathering of certain 
Muslims in Maharashtra, coming from 
all over India, some months back, at 
Sangli or 'Nliraj, I do not know .... 

AD 1I0Il. 'Member: Miraj. 

lJwami Ramananda TiriJaa: 
.. here very odd t3linions were expres-
tied and very strange views were put 
forth w1lich smaek of anti-national 
feelinp. 1 am Pl1tting it in very 
'JIlildterms. I do not know whether 
the Indian mind has seen it or has 
felt 'very seriol1llly about it. B!lt, it is 
moving towards something which is 
'very undesirable for our secular 
de!ruJcracy. These forces have to be 
discouraged, and discouraged, shall I 
my, primarily by responsible leaders 
of l'IIllSlim opinion. Because, they 
will 'be in a better position to handle 
1hese minds. 1 would just plead with 
the l\lIembers of all the_parties, jllSt al 
Shri Asoka Mehta said and perhaps 
mIT reYered Acbarya Kripalani may 
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[Swami Ramananda Tirtha] 
speak tomorrow and he may advise 
us likewise that we have failed. It ia 
not a question of pointing to soma-
body 01" some party or some section 
for blame. The blame is on our 
shoulders as a nation that we have 
not been able to put down these com-
munal and sectional forces. Let us 
cultivate that strength and see that 
this secular democracy which all of 
us are trying to build up lasts and, 
prospers to the best of our Jives. 

There is another point. On the 
northern side, We see Sikh commu.-
nalism coming up under the &arb, of 
the Punjabi suba. I have been one 
of those who have stoOd for support-
ing the formation of linguistic States 
and I am not repentant about that, 
thaugh I know that formation of 
linguistic States. has, in a certain 
measure, created mental complicatiens 
and certain aberrations in the mindS 
of the people which we never expect-
ed. That apart, this demand for a 
Punjabi suba, if it had been purely a' 
linguistic one and if it had the sup-
port of the majority of the people in 
that region, it would have been 
understandable. But, without convinc-
ing the people and other sections about 
the justification of that demand and 
taking shelter under religion and 
Sikkhism, it is something which will 
not only defeat the Sikh religion and 
its security and safety, but which 
will cut at the root of democracy Ia 
that part of the country and also the 
whole of the country. Therefore, I 
feel that we should take stronger 
measures to build up our own national 
strength and not allow these incur-
sions into our secular democracy to 
I':row. 

In the same context, I look at the 
Jabalpur incident. I do not want to 
millimlse the serious of that incident, 
but. after all, whep I think of it in 
cooler and calmer moods, I do not 
know what has made these riot! 
widespread, extending from one 
centre to another, from one city to 
another. What was; after all; the 

cause? A Hindu lady student was 
molested perhaps by a gentleman from 
the other community. 

An Bon. Member: He could not be a 
iPntleman! 

Swami R.amanancla Tirtha: He was 
a Muslim. That is reprehensible, that 
should be condemned, but it cannot be 
a justification for innocent people 
being attacked at Sagar and other 
places. Are our sentiments grown 
so delicate, so flimsy, so tender that 
we flare up at some bad character 
doing an odd thing, and give it a com.. 
munal colour, and' also offer a handle 
to those who want to create commu-
nal feelings in this country? I only 
plead that saner elements in the coun-
try may create a healthy atmosphere 
so that our menta'! stability is not 
disturb£d. 

The third problem is that of lingu.-
istic minorities, which I would place 
before the House. After the forma_ 
tion of the linguistic States linguistic 
minorities have come up, and their 
problems also are manifold. So far. 
even after three or four years are over. 
We have not been able to stabliSe 
mentally the linguistic minorities. The 
problem is that the linguiStic minori-
ties have' to reconcile' themselves to 
the new changed conditions and make 
thpmselves one with the majority 
language group. Equally, it is neces-
sa-ry that adequate, or at least equal. 
opportunities are given to the linguis-
tic minorities and nothing is denied 
to them simply because they do not 
know or understand the language of 
thL majority group. 

In this connection, there seems to 
bE' some small lapse on the part of 
the Southern Zonal Council It was 
brought to my notice by certain sec_ 
tiC'ns in Hyderabad-and it has been 
forwarded to the Home Ministry here 
I understand-that in the communi-
que that has been published, Marathi 
language has not been given in Andhra 
Pradesh that. position which is due to 
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it, though the interests of the other 
linguistic minorities, which are smaller 
in number, are safeguarded. This was 
brought to the notice of the State 
Government and they said they also 
did not know about it. I think that 
problem will be solved satisfactorily. 
I am bringing this to the notice of 
the House because the problems of 
linguistic minorities have still to b .. 
solved, and the problems are touchy 
also. If We exercise greater caution 
and devote greater attention, these 
problems can be easily solved. 

The Prime Minister has often m ~ 

said that national unity and solidarity 
are of paramount consideration. In 
one of his speeches he said that he 
would even discard the Plans if the 
nation's solidarity was not ensured, 
or something to that effect. The 
President has also, in his Address, 
hoped that the people will work to_ 
... ards a socialist society and harness 
all their strength and this is all good. 
But even the high and pious hopes 
will be defeated, if the forces that 
are raising their heads in the country 
today are not effectively put down. 
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1:!1n: ~  ~ if "lfr ~ ~ ~ • 

~ a"ffl; ~ tfIlrr 'liT ~ it; ~ 
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~ '1i<: mr I \IT'f lTT!!lT if ij-R'Ii iI<'f-
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;fiffl If>1 ~ it 1f ~ t. I 
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ifi<'f <I17:T 'W"IT ~  ? 

~ .r;riflft : ~ ~ I 
Mr. Deputy.Speak ... :  I have to make 
an announcement. There are 12& 
amendments to the Motion of Thana 
which have been selected by hon. 
Members to be moved now: 

A list indicating the number of the 
st'lected amendments will be circulat_ 
ed to Members tonight for their in_ 
fC'rmation. 

Shri SarjOO Pandey: I beg to move; 

0) That at the end of the 
motion the following be added, 
am l ~ 

"but regret that the Address-
has failed to mention that the 
Second Five Year Plan has not 
resulted in any appreciable im-
provement in the standard of: 
living of common people" (1) 

(ii) That at the end of the-
motion, the following be added._ 
namely:-

"but regret that in the Ad-
dress there is no mention of the 
increasing economic disparity in 
the country". (2):' 

(iii) That at the end of the-
motion, the following be added;, 
namely:-

"but regret that Government 
has failed to control the rising 
prices of food_grains and to lay 
down a definite price policy"-(3:) 
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(iv) That at the end of the 
motion, the following be added, 
Damely:-

"but regret that in the Ad.. 
dress there is no mention of the 

corruption, favourtism and nepo-
tism rampant in the country"(4) 

(v) That at the end of the 
motion, the following be added, 
namely:-

"but regret that in the Address 
there is no mention of the ever_ 
increasing bureaucracy (5) 

(vi) That at the end of the motion, 
the following be added, namely:-

"but regret that in the Address 
there is no mention about the 
Urdu language"(6) 

8mi Braj Raj Singh: 
move: 

beg to 

(i) That at the end of the motion, 
the following be added, namely:-

"but regret that in the Address 
there is no mention of any speci-
fic plan for the solution of the 
bottleneck in transport of coal 
from the coal fields to the various 
consuming centres resulting in 
the stoppage of industrial pro-
duction and also production of 
coal since the coal mines are 
forced to stop their work of 
f!'Xcavation of coal." (12). 

(ii) That at the end of the motion, 
the following be added, namely:-

"but regret that in the Address 
there is no mention of any speci-
fic plan for the vacation Clf 
Chinese aggression and recovery 
of the areas SO far illegally held 
by the Chinese." (13). 

(iii) That at the end of the motion, 
the following be added, namely:-

"but regret that in the Address 
there is no mention of any strong 
measures for the safety and 
defence of our northern borders." 
(14). 

(iv) That at the end of the motion, 
the following be added, namely:-

"but regret that in the AddreSil 
there is no mention of the inten-
tion of the Government to 
appoint Agricultural Commodi-
ties Price Fixation Board to safe-
guard the peasant from the loss 
which he might incur due to the 
downward trend of prices of 
agricultural commodities." (15). 

(v) That at the end of the motion •. 
the following be added, namely:-

"but regret that in the Address 
there is no mention of any 
specific plan for the better man_· 
agement and development of small 
scale and cottage industries in the 
country especially the supply of 
raw material, i.e., coal, steel etc." 
(16) 

(vi) That at the end of the motion .. 
the following be added, namely:-

"but regret that in the Address 
there is no mention of any 
action to undo the wrong done to· 
various teachers of Banaras Hindu 
University by way of victimisa_ 
tion." (17) 

(vii) That at the end of the motion. 
thP following be added, namely:-

"but regret that in the Address 
there is no mention of any 
specific plan for the reclamation 
of cultivable waste land to in_ 
crease the food production and 
give employment to the unem-
ployed persons." (18) 

(viii) That at the end of the motiOIl; 
the following be added, namely:-

"but regret that in the Address 
there is no mention of any 
plan to make the uneconomic land 
holdings rent free in order to save 
the agriculturists of uneconomic 
land holdings from economic dis-
aster." (19) 
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(ix) That at the end of the motion, 
the foilowing be added, namely:-

"but regret that in the Address 
there is no men tion of any 
specific steps which should be 
taken by the Government to re-
place English by Hindi as the 
official language of the Union." (20) 

(x) That at the end of the motion, 
;thp following be added, namely:-

"but regret that in the AddreSOl 
tliere is no mention of any 
steps which would be taken by 
the Government to ensure educa_ 
tional facilities to the ColJeg" 
and University students in view 
Df the proposed decisions of the 
University Grants Commissions 
10 restrict the admission of stu_ 
dents to colleges and Universi_ 
ties." (21) 

(xi) That at the end of the motion, 
:the following be added, namely:-

"but regret that in the Addre!16 
there is no mention of any 
steps to provide a minimum wage 
for the agricultural labour." (22) 

(xii) That at the end of the motiOR, 
.the following be added, namely:-

"but regret that in the Addre!ll 
there is no mention of any 
specific plan how the disparities 
in income shall be removed 
specially by formulating the plan 
for fixing minimum income of Rs. 
100i-per month of an idividual 
and maximum income of Rs. 1000 
per month for the time being." 
(23) 

(xiii) That at the end of the motion, 
the following be added, namely:-

"but regret that in the Addre!16 
there is no mention of any 
specific mention that no vicitimi_ 
sation of Ute Central Government 
~m l  who participated in the 
last general strike of those em-

ployees shall take place and that 
wherever any victimisation has 
taken place the victimised em-
ployees shall be taken back on 
their original post." (24) 

(xiv) That at the end of the motion, 
the following be added, namely:-

"but regret that in the AddreSll 
there is no mention of the 
nationalisation of oil industry." 
(25) 

(xv) That at the end of the motiOR, 
the following be added, namely:-

"but regret that in the Address 
there is no mention that the for_ 
eign capital invested in the coun_ 
try which llas sO far reaped pro_ 
fits to ~ extent of capital in_ 
vested or more than that shall be 
taken over by the State without 
paying any compensation." (26) 

(xvi) That at the end of the motioJl 
the following be added, namely:-

"but regret that in the Address 
there is no mention that the Gov_ 
ernment would try to form a Third 
Block of Non_aligned Nations of 
the world to safeguard peace in 
the world and for the emanicipa_ 
tion of countries who have not 
yet attained independence." (27) 

(xvii) That at the end of the motioJl 
~  following be added, namely:-

"but regret that in the Address 
there is no mention that the Union 
terrtories of the country specially 
Manipur, Tripura, Himachal Pra_ 
desh shall be granted responsible 
Government and elected assemb_ 
lies shall be restored there." (28) 

(xviii) That at the end of the 
motion the following be added name-
ly:- ' 

"but regret that in the AddrellOl 
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there is no mention of any speci-
fic plan for freeing Goa from thlt 
Portuguese yoke and integration 
of the same and also of Dadar 
and Nagar Haveli with the Indian 
Union.' (29) 

(xix) That at the end of the mo-
tion, the following be added, name_ 
ly:-

"but regret that in the Address 
there is no mention of the increas-
ing lawlessness which is raisin' 
its head in the country and steps 
to deal with it." (30) 

(xx) That at the end of the mot'OH, 
the following be added, namely:·-· 

"but regret that in the ~  

there is no mention that the pric .. 
per maund of sugarcane to be paid 
to the sugarcane growers shall be 
fixed at Rs. 2 per maund and the 
ex-factory price of sugar at R •. 32 
per maund." (31) 

Shri Tangamani: I beg to move: 

(i) That at the end of the motion, 
the following be added, namely:-

"but regret that there i. no r<'-
ference to naming of Madras 
State as Tamilnad in deference io 
wishes of people of the State." (32) 

(ti) That at the end of the motion, 
the following be added, namely:-

"but regret that there is no men-
tion about a specific date-line for 
the de jure transfer of Pondicherry 
and other former French posses-
sions." (33) 

Shri S. M. Banerjee: I beg to move: 

"(i) That at the end of the motion, 
the following be added, namely:-

"but regret that in the ~  

there is no mention regarding re-
instatement of those Central Gov-
ernment employees who participat_ 
I'!d in July, 1960 strike." (60). 

PreBident 

(ii) That at the end of the motion, 
the following be added, namely:-

"but regret that in the AddreSil 
there is no mention regarding res-
tara tion of recognition of thos" 
Unions and Federations of Central 
Government employees whose re-
cognition was withdrawn after .;le 
July, 1960 strike." (61) 

(iii) That at the end of the motion, 
the following be added, namely:-

"but regret that in the Address 
there is no mention regardin!: 
&Towin!: unemployment in the 
country and measures likely to be 
taken by Government to solve 
it." (62) 

(iv) That at the end of the mothn, 
.he following be added, namely:-

"but re!:ret that in the Address 
there is no mention regarding 
transfer of Berubari to Pakistan 
without prior consultation of the 
people of Berubari." (63) 

(v) That at the end of the motion, 
Ihe following be added, namely:-

"but re!:ret that in the Address 
there is no mention regarding 
growing corruption in the country 
and measures likely to be taken 10 
uproot it." (64) 

(vi) That at the end of the mati"", 
Ihe followin!: be added, namely:-

"but regret that in the Address 
there is no call for a national unity 
for the success of the Third Fi VI! 
Year Plan." (65) 

(vii) That at the end of the motlon, 
the folloin& be added, naRlely:-

"blolt regret that in the Address 
there is no mention regarding non-
inlplementation of certain favour-
able recommendations of the Pay 
Commission even after' one and a 
half years of its publication." (66) 
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(vi i) That at the end of the Motion, 
the fellowing be added, namely:-

"but regret that in the Address 
there is no mention regarding mea-
sures to be taken by the Govern-
ment to protect the real wages of 
the workers both in public and 
private sectors." (67) 

(ix) That at the end of the motion, 
the following be added, namely:-

"but regret that in the Address 
there is no mention regarding 
power shntage in U.P. and mea-
sures likely to be taken by Gov-
ernment for early completion of 
certa;n projects." (68) 

(x) That at the end of the motion, 
the following be added, namely:-

"but regret that in the Address 
there is no mention about the acute 
shortage of coal in U.P. for indus-
trial and domestic purposes result-
ing in closure of industrial unill 
and extreme hardship to the 
people." (69) 

(xii) That at the end of the motion, 
.the following be added, namely:--

"but regret that in the Address 
there is no mention regarding pro-
tection of rights and privileges of 
the minorities in all the States." 
(70) 

(xiii) That at the end of the motion, 
the following be added, namely:-

"but regret that in the Address 
there is no mention regarding dis.. 
tribution of land to landless pea-
sants." (71) 

(xiv) That at the end of the motim, 
the following be added, namely:-

"but regret that in the Address 
there is no mention regarding up-
liftment of scheduled castes, sche-
duled tribes and backward classes." 
(72) 

Address btl the 
Prelidmt 

Shri Saltdish Awasthi: 
move: 

974 

I bea tOo 

(i) That at the end of the motion, 
the following be added, namely:-

"but regret that in the Address 
there is no mentwn regarding 
failure of Government in discon-
tinuing forwith the use of Eng-
lish in public places and in offiCIal 
1tI:Il'X." (73) 

(ti) That at the end of the motion,_ 
the following be a<ided, namely:-

"but regret that in the Address 
there is no mention regarding 
failure of Government in provid-
ing sixty per cent. jobs to schedu:-
ed castes, scheduled tribes and 
backward classes of the country 
including harijans, shudras, mus_ 
lims, christians in defence and 
civil services." (74) 

(iii) That at the end of the motion, 
the following be added, namely:-

"but regret that in the ~  

there is no mention regarding 
failure of Government to check the 
increasing pr;ces of goods manu-
factured by machines and factories 
and of agricultural products and 
foodgrains and to evolve a price 
policy whereby the prices of food-
grains will not increase by more 
than one anna per seer during the 
year and the prices of goods 
manufactured in factories beyond 
one and a half times of cost price." 
(75) 

(iv) That at the end of the motion, 
the following be added, namely:-

"but regret that in the Address 
there is no mention regarding 
failure of Government to evolve a 
policy for exemption of unprofit-
able holdings from the levy of land 

~  (76) 

(v) That at the end of the motion, 
the following be added, namely:-

"but regret that in the Address 
there is no mention regardin, 
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failure of Government to appoint 
Pay Commissi9ns f9r the labourers 
empl9yed in chemical, iron and 
leather industries." (77) 

(vi) That at the end of the motion, 
-.the following be added, namely:-

"but regret that in the Address 
there is no mention regarding fail-
ure of Government to provide ade-
quate relief to the families aftect-
ed in most parts of the Uttar Pra-
desh as a result of floods in im-
portant rivers .of Uttar Pradesh." 
(78) 

(v;i) That at the end of the motion, 
the following be added, namely:-

"but regret that in the Address 
there is .no mention regarding fail_ 
lire of Government to reinstate or 
provide an alternative employ-
ment to employees of Central 
Government whose services were 
terminated on account of parltci-
pati on in the strike." ('19) 

(viii) That at the end of the mo'.ion, 
lhe follow'ng be added, namely:-

"but ~ that in the Address 
there is no mention regarding fail_ 
ure of G:;vernment to get the 
teachers of Banaras Hindu Univer-
sity reinstated even after the 
judgement of the Supreme Court." 
(80) 

(ix) a~ at the end of the motion, 
the following be added, namely: ---

"but regret that in the Address 
there is no mention regarding fail-
ure of Government to put an end 
to corruption and favouritism 
rampant among h'gh cfficials." (81) 

(x) Thai at the end of the motion, 
the following be added, namely:-

"but regret that in the Addre,s 
there is no mention regarding fail_ 
ure of Government to recover the 
territories of India forcibly occu-
pied by China." (82) 

(xi) That at the end of the motion, 
the f:llowing be added, namely:-

"but regret that in the ~ 

there is no mention regarding ~a
ure of Government to fre" Goa." 
(83) 

(xii) That at the end of the motion, 
the following be added, namely:-

"but regret that in the Address 
there is no mention regarding 'ail_ 
ure of Government to get -ndians 
in Ceylon the rights of citizen-
ship." (84) 

(xiii) That at the end of the m~  

the following be added, namely:-

"but regret that in the ~  

there is no mention of the failure 
of Government regarding the apar-
theid policy being adopted in ~ 

gard to Indians in Afr:ca." (85) 

(xiv) That at the end of the moHon, 
the f:lIowing be added, namely:-

"but regret that in the Address 
there is nO mention regarding fail-
ure of Government's foreign 
policy." (86) 

(xv) That at the end of the motion, 
the following be added, namely:--

"but regret a~ in the Address 
there is no mention regarding fail-
ure of Government to remove un_ 
employment and to put an end to 
corruption and starvation preva-
lent in the country." (8'1) 

(xvi) That at the end of the motion, 
the following be added, namely:-

"but regret that in the Addrcsi 
there is no men.tiOn regU"ding fail-
ure of Government to bring about 
a rallio .of 10 to 1 in the maximum 
and minimum incomes." (88) 

Sbri Aurobln40 Ghesal: 
move: 

beg It) 

(i) That at the end of the motion, 
the following be added, namely:-

"but regret that Ute Address 
makes no mention of the recent 
Assam disturbances." (94) 
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(ii) That at the end of the motion, 

the following be added, namely:-

"but regret that the Address fails 
to mention the steps being taken 
to rehabilitate the refugees of 
Assam disturbances." (95) 

(iii) That at the end of the motion, 
the follow:ng be added, namely:-

"but regre: that the Address fails 
to mention about the transfer of 
half of Berubari Union to Pakis-
tan." (96) 

(iv) That at the end of the mJtion, 
the following be added, namely:-

"but regret that the Address fails 
to mention that the Govexnment 
has failed to regain their terri-
tories from the illegal occupation 
of China." (97) 

(v) That at the end of the motion, 
the folloWling be added, namely:-

"but regret that the Address ta'ls 
to mention abJut the effect;ve 
steps to be taken to release Goa 
from the foreign occupation." (ge) 

(vi) That at ,the end of the motion, 
the following be added, namely:-

"but regret that the Address fails 
to mention about the dismissals 
and other repressive measures 
taken against the Central Govern-
ment employees as a result of the 
·recent strike." (99) 

(vii) That at the end of the motion, 
the following be added, namely:-

"but regret -that the Address faUs 
to mention about the h'gh prices 
of food-stuff, cloth and other daily 
necessities of life." (100) 

(viii) That at the end of the motion, 
the following be added, namely:-

"but regret that the Address fails 
to mention about the re-emergence 
of a communal body like Muslim 
League in almost all the States Ilf 
Inda." (101) 

(ix) That at the end of the motion. 
the following be added, namely:-

"but regret that the Address fails 
to mention about the communal 
disturbances in various parts of the 
country." (102) 

(x) That at the end of the motion, 
the follOwing be added, namely:-

"but regret that the Address 
makes no mentiOn about the reor_ 
ganisation of States on linguistic 
basis." (103) 

(xi) That at the end of the m')tion, 
the following be added, namely:_ 

"but regret that the Address fails 
to mentiOill the steps being taken 
to rehabilitate and to grant aid to 
the political sufferers." (104) 

8hri Tanpmani: I beg to move: 

(i) That at the end of the motion, 
the following be added, namely:_ 

"but regret that in the Address 
there is no mention,-

(a) to extend the Industrial laws, 
and other laws to Pondicherry 
and other former French pos-
sessions pending de jure 
transfer, 

(b) tJ clothe Supreme Court with 
full powers to receive all 
appeals from former Fre.lch 
possessions, 

(c) to non-implementation of 
Textile Wage Board's recom-
mendations to the Textile 
Mills in Pondicherry." (113) 

(ii) That at the end of the motion, 
the following be added, namely:--

"but regret that there is no men-
tion to accumulate handloom 
stock like "Bleeding Madras" and 
suitable steps to be taken for help-
ing the handloom weavers through 
increasing ,the number of weeks of 
enhanced rebate and extending the 
benefit to art silk and promoting 
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export thro ugh 
agencies." (114) 

Governmental (vi) That at the end of the 
motion, the following be added, 
namely:-

Shri Chintamoni Panigrahi: I beg 
to move: 

(i) That at the end of the motion, 
the following be added, namely:-

"but regret that the Address 
does not make any mention of the 
discontentment prevailing in Orissa 
among all sections of the people 
over the failure of the Eastern 
Zonal Counc'J in settling the bor-
der dispute between Orissa 8!ld 
Bihar." (115) 

(ii) That at the end of the motion, 
the following be added, namely:-

"but regret that the Address ~ 

not make any mention of the fail-
ure of the Government  for safe-
gua,rding the linguistic and cultu-
ral interests of the Oriya-speaking 
population in Sareikella a:tcl 
Kharswan in B har." (116) 

(iii) That at the end of the motion, 
the following be added, namely:-

"but regret that the Address has 
taken a very complacent attitude 
in respect of the failure of ihe 
Government to put a check to the 
rising prices in the country even 
after ten years of planning." (117) 

(iv) That at the end of the mo:;ion, 
the following be added, namely:-

"but regret that the Address does 
not mention the failure of the 
co-operative oredit movement in 
supplying credit to vast sections of 
rural people as revealed in the 
Second Report of the Agricultural 
Labour Enquiry Committee." (1iB) 

(v) That at the end of the motion, 
the following be added, namely:-

"but regret that the Address 
does not take note of the absence 
of real power in the hands of 
Panchayat and Zila Parishads" 
(1111) . 

"but regret that the Address 
does not mention the failure of 
the Government in checking the 
growing unemployment in the 
country even after ten years of' 
planning" (120) . 

(vii) That at the end of the motion.. 
the following be added, namely:-

"but regret that the Address 
does not make any mention of 
the failure of the agrarian policy 
of the Government regarding 
giving lands to the landless pea-
sants and stopping the eviction of 
tenants" (121). 

(viii) That at the end of the motion,. 
the following be added, namely:-

"but regret that the Address 
does not make any mention of the 
failure of constitutional machinery 
in many parts of India including 
Assam and the growing reliance 
on police and army for crushing 
the democratic movements of the 
people of India including the 
strike of the Central Govern-
ment employes for redressing 
their grievances peacefully" (122). 

(ix) That at the end of the motion.. 
the following be added, namely:-

"but regret that the Address 
does not mention the growing im-
portance of the role of the youth 
in the rebuilding of the country 
and fails to suggest allocation of' 
more funds in the Third Plan for 
implementing youth welfare mea-
sures" (123). 

Shri Vajpayee: I beg to move: 

(i) That at the end of the motion,. 
the following be added, namely:-

"but regret that the 
fails to admit boldly 

Address 
that the 

Government's attempts io resolve 
our involvement with China by 
peaceful negotiations have failed,. 
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but instead continues to nurture 
vain hopes that China will in 
,course of time shed her intransi-
gence, thereby making an entirely 
misleading appraisal of the me-
nace posed by China". (138). 

(ii) That at the end of the motion, 
:the following be added namely:-

"but regret that the Address 
contains no reference to the 12000 
square miles of Indian territory 
in Chinese occupation, and so gives 
no indication as to how the Gov-
ernment propose to redeem these 
areas" (139). 

(iii) That at the end of the motion, 
:the following be added, namely:-

"but regret that the Address 
omits to take note of the danger-
,ous espionage activity being orga-
,nised in India by nations deemed 
to be having friendly relations 
,with India" (140). 

(iv) That at the end of the motion. 
:the following be added, namely:-

·'but regret that the Address 
'reference to Goa' is helplessly 
silent on the mode whereby the 
Government contemplate to fulfil 
their commitment to Goa's libe-
ration" (141). 

(v) That at the end of the motion, 
:the following be added, namely:-

"but regret that the Address 
fails to take nMe of the serious 
threat to national integrity posed 
by the recrudescence of commu-
nalism" (142). 

(vi) That at the end of the motion, 
·.the following be added, namely:-

"but regret tha t in its assess-
ment of the economic situation 
the Address fails to evince any 
awareness of the severe strains 
and stresses the nation's economy 
is being subjected to because of 
. deficit -financing, consequential 
.inftation, mounting foreign indeb-

tedness, and of the need to re 
orientate the Third Plan accord-
ingly" (143l. 

Shri Mahanty: I beg to move: 

(i) That at the end of the mati_, 
the following be added, namely:-

"but regret that the AddreBil 
does not reflect national urge for 
vacating Chinese aggression on 
Indian territories" (144). 

(il) That at the end of the motiOll, 
the following be added, namely:-

"but regret that the Address 
still holds out the fond hope of 
redeeming Goa from Portugese 
colonialism in a routine way" 
(145). 

(iii) That at the end of the motion, 
the following be added, namely:-

"but regret that the Address 
does not deplore the failure of 
the UN in Congo, to save Mr. 
Lumumba and his associates from 
the hands of a pack of murderers, 
headed by his political opponents" 
(146). 

(iv) That at the end of the motioR, 
the following be added, namely:-

"but regret that the Address 
does not contain reference to the 
growing disintegration in the 
country and steps to check it" 
(147). 

(v) That at the end of the motion, 
the following be added, namely:-

"but regret that the Addresa 
does not take note of the rising 
spiral of prices, and suggest ways 
and means to con trol the rise" 
(148) , 

(vi) That at the end of the motion, 
the following be added, namely;-

"but regret that the Addre ... 
does not take note of the langui-
shing of export trade in spite of 
platitudinous assurances, and the 
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difficulties encountered by indus-
tries on account of foreign ex-
change difficulties and does not 
suggest appropriate remedies in 
this regard" (149). 

(vii) That at the end of the motion, 
the following be added, namely:-

''but regret that the Address 
does not take note of the various 
difficulties encountered by the 
linguistic minorities" (150). 

(viii) That at the end of the motiOll1, 
the follow}ng be added, namely:-

''but regret that the Address 
does not contain reference to the 
immediate necessity of resolving 
the few outstanding border dis-
putes between States, particular-
ly between Bihar and Orissa re-
garding Seraikella and Kharswan" 
(151). 

Shri A. K. GopaIan: I beg to move: 

(i) That at the end of the motion, 
the following be added, namely:-

''but regret that the Address 
does not contain any reference to 
the latest developments in Congo 
including the dastardly murder of 
the Prime Minister of Congo, Mr. 
Patrice Lumumba by the hirelings 
of imperialists" (152). 

(ii) That at the end Of the motion, 
the following be added, namely:-

''but regret that the Addresa 
fails to indicate any new, positive 
and efl'ective move by India in 
Congo" (153). 

(iii) That at the end of the motion, 
the following be added, namely:-

"but regret that in the Address 
there is no mention of the failure 
of the United Nations and its 
Secretary-General in bringing 
order and security in Congo" 
(154). 
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(iv) That at the end of the motion, 
the following be added, namely:-

''but regret that the Address 
does not mention the failure to 
recognise the Government, headed 
by Mr. Gizenga, in Congo at 
Stanleyville" (155). 

(v) That at the end of the motion, 
the following be added, namely:-

"but regret that in the Address 
there ill DO mention of the failme 
to recognise the Algerian Provi-
sional Government headed by Mr. 
Ferhat Abbas" (156). 

(vi) That at the end of the motiOll1, 
the following be added, namely:-

''but regret that the Address 
does not indicate any new move 
towards the expulsion of the 
Portugese faseists from Goa" 
(157) 

(vii) That at the end Of the motion, 
the following be added, namely:-

"but regret that the Address 
fails to take note of the fact 
whatever increase in national in-
come has taken place has been 
appropriated by the richer 
classes." (158) 

(viii) That at the end of the motion, 
the following be added, namely:_ 

''but regret that the Address 
fails to mention that the agri-
cultural labour and other poor 
sections of the people have sufl'er-
ed further erosion of their meagre 
income." (159) 

(ix) That at the end of the motion, 
the following be added, namely:-

"but regret that the Address 
fails to note that the progress of 
ceiling legislation in the States has 
been very slow." (160) 

(X) That at the end of the motion, 
the following be added, namely:-

''but regret that in spite of ten 
years of planned development, 
regional disparities in' economic 
development have increased." 
(161) 
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(xi) Th:at at the end of the motion, 
the following be added, name!y:-

"but regret that the Address 
fails to take not of the serious 
problem of linguistic and religious 
minorities." (162) 

(xii) That at the end of the motion, 
the followine be added, namely:-
"but regret that the Address 
does ~ refer to the mounting 
problem of unemployment in the 
country." (163) 

(xiii) That at the end of the motion, 
the following be added, name!y:-

"but regret that the Address 
does not make a mention of the 
increasing penetration of foreign 
monopoly ce.pital into our eco-
nomy." (164) 

(xiv) That at the end of the motion, 
the following be added, namely:-

~  regret that the Address is 
silent on the disturbing fact that 
since independence concentration 
of wealth and ~m  power has 
reached dangerous proportions" 
(165) 

(xv) That at the end of the motion, 
the following be added, namely:-

"but regret that the Central and 
State Governments resort to un-
democratic practices and politi-
cal discrim'nation against the 
Communist Party and progressive 
minded people." (1f1l1) 

(xvi) That at the end of the motion, 
the following be added, namely:-

"but regret that the public 
sector indu3tries are b2!ing 
thrown open to big financial 
magnates in the name of public 
participation in state under-
takings." (167) 

(xvii) That at the end of the 
motion, the following be added, 
namely:-

"but regret that no 
steps are being taken 

effective 
to bring 

down the soaring cost of livine.'" 
(168) 

(xviii) That at the end 
motion, the following be 
namely:-

of the 
added, 

"but regret that the Address 
~  not take into account the 
dangers to which our economy 
and country's political indepen-
dence is exposed to, due to moun-
ting debts from imperialist coun-
tries." (169) 

(xix) That at the end of the motion, 
the following be added, namely:-

"but regret that the Address 
fails to accla;m the Cuban revolu-
tion led by Fidel Castro." (170) 

Shri B. K. Galkwad: I beg to move: 

0) That at the end of the motion, 
'he following be added, namely:-

"but regret that in the Address 
there is no mention of any effec-
tive measures having been adopt-
ed to stop corruption, hoarding, 
profiteering and blackmarketing 
which is increasing day by day." 
(171) 

(ii) That at the end of the motion, 
the following be added, namely:-

~  regret that in the Address 
there is no mention of any effec-
tive steps having been taken to 
raise the standard of living of the 
common people of the country by 
establishing economic equality on 
a just and enduring basis" (172) . 

(iii) That at the end of the motion, 
the following be added, namely:-

"but regret the failure of the 
Union Government to play a more 
positive and effective role in the 
solution of border disputes 
between the Maharashtra State 
and Mysore State; Maharashtra 
State and Gujarat State; and 
Maharashtra State and Madhya 
Pradesh State" (173) . 
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(iv) That at the end of the motion, 
the following be added narnely:-

"but regret that no assurance has 
been given to implement the 
recommendations made by the 
Commissioner for Scheduled 
Castes, Scheduled Tribes and 
other backward classes in his last 
several yearly reports." (174) 

(v) That at the end of the motion, 
the following be added, namely:-

"but regret that no remedy has 
been prescribed to remove the 
growing unemployment in the 
country." (175) 

(vi) That at the end of the motion, 
the following be added, namely:-

"but regret the failure to-

(a) distribute the Government 
waste land amongst the land-
less people of the country, 

(b) have uniform policy as re-
grads land reforms 'by fixing 
ceilings on big hob:lings." 
(176) 

Shri Naushir Bhanu:ha: I beg to 
move: 

(i) "That at the end of the motion, 
the following be added, namely:-

"but regret that despite refe-
rence in the Address to the 'pro-
gressive preparedness for de-
fence', the country is kept virtual-
III in a state of helplessness 
against aggression from China". 
(187) 

(ii) That at the end of the motion, 
the following be added namely:-

"but regret that the reference in 
the Address to the 'peaceful lib-
eration' of Goa is calculated to 
encourage Portugal to persist in 
her policy of colonial domina-
tion." (188) 

(iii) That at the end of the motion, 
the following be added namely:-

"but regret that while reference 
has been made to India's contri-
bution to the solution of the dis-
armament problem the Address 
contains nO reference at all to the 
increasing conquest of outer space 
by nuclear powers, with all the 
terrific implications of potential 
use of outer space for military 
purposes". (189) 

(iv) That at the end of the motion, 
the following be added namely:-

"but regret that no definite pro-
gramme for arresting the infla-
tionary trends in prices has been 
outlined in the Address." (190) 
(v) Th'at at the end of the motion, 

the following be added namely:-
''but regret that the Address 

does not disclOSe specific steps 
for making the country selfsulll-
cient in the matter of foodgrains." 
(191) 

Mr. Deputy-Speaker: These amend-
ments are now before the House. 

18.59 hrs. 
The Lok Sabha then ad;oumed till 

Eleven of the Clock on Tuesdall, 
Februarll 21, 1961jPhaiguna 2, 
1882 (Saka). 




